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INTRODUcrlON 

I, the Chairman of the Estil¥tes Committee, having been authorised 
by the Committee to submit the Report on their behalf, present this 
Eighteenth Report on action taken by Government on the recommenda-
tions contained in the 55th Report of the Estimates Committee (Third 
Lok: Sabha) on the Planning Commission-Rural Works Programme. 

2. The 55th Report of the Estimates Committee was presented to 
the Lok Sabha on 15th April, 1964. Government furnished replies indi-
cating action taken on the recommendations 'tontained in the Report on 
25th March, 1965 and 4th September, 1965. The replies were consi-
dered by Study Group 'F of the Estimates Committee ( 1965-66) on 
22nd September, 1965 which desired that further information on two 
recommendations might be called for. The replies received from the 
Ministry were considered by Study Group 'F' of the Estimates Com-
mittee (1965-66) on 8th December, 1965. The Study Group desired 
to call for further information on 1 3 recommendations. Further infor-
mation received from the Ministry was considered by the Study Group 
'E' of the Estimates Committee (1966-67) at their sittings held on lst 
and 2nd December, 1966. The Study Grou'!' desired to call .for further 
il\formation on 2 recoml1lendations. The Study Group 'E' of the 
Estimates Committee (1967 ~68) considered the replies received from the 
Ministry at their sitting held on the 22nd June, 1967. The draft Report 
was adopted by the Committee on 30th October, 1967. 

3. The Report has been divided into the following Chapters:'"!""'" 
';:,;~ : 

I. Report. 

n. Recommendations that have been accepted by the Government. 

h,~~.qW/~ 
UI. Recommendations which the Commit!4\i:U.': not desire to tpw'Buc 

in view of Government's reply.'·' 

4. An analysis of the action taken by Goveroment on the recommen-
dations contained in the 55th Report of the Estimates Committee (Third 
Lot Sabba) is giyen in Appendix m. It would be observed therefrom 
that out of 32 recommendations made in the. 55th Report 21 recommen-
dations, i.e. 66 per cent have been accepted by Government. The 

(vii) 



(viii) 

Committee do not desire to pursue 11 recommendations, i.e. 34 per cent 
in view of Government's reply. 

NEW DELHI; 

November 16. 1967. 

Kartika 25, 1889 (Saka). 

P. VENKATASUBBAIAH, 

Chairman, 

Estimlltes Committee. 



CHAPTER I 

REPORT 

The Estimates Committee are glad to observe that the recommendations 
contained in their Fifty-Fifth Report (Third Lok Sabha) on the Planning 
Commission-Rural Works Programme have been generally acce}:hed by 
Government. The Committee would, however, like to invite the attention 
of Government to their observations in regard to Recommendations 
No. 6(i) and 12 (Otapter III) of this Report. 

2. The Committee appreciate that as a result of their recommendation, 
the subject of Rural Works Programme has since been transferred from the 
Planning Commission to the Ministry of Food, Agriculture, Community 
Development and Cooperation (DePartment of Community Development). 



CHAPTER 11 

RBCOMMENDA TlONS THAT HAVE BEEN AreEPTED BY 
GOVERNMENT 

IlecoIameDcbdio (Serial No.1) Para No. 5 

The Committee are constrained to obServe that an important ,fcheme 
like Ru'lZ Worb Programme has lagged far behind the target, though it 
has been recognised as significant not merely for creating the additional 
employment opportunities, but even more as an important means for hal'-
nessing the large manpower resources available in rural areas for the rapid 
economic development oj the country, The Committee would also suggest 
that for the Fourth Five-Year Plan, the financial provision for til!' Rural 
Works Programme should be included in the financial Umits of the Plan 
so that" there is no uncertainty about the funds as has been the case during 
the current Plan period. 

R£PL Y OF GOVERNMENT 

During the Third Plan, funds for the programme were not provided 
within the financial limits ot Rs. 7,500 crores thOUgh the provision was 
made within the programme limits of Rs. 8,300 crores. Non-inclllSion of 
the Rural Works Programme within the financial limits of the Third Plan 
and the consequent uncertainty of funds and inadequacy of budget provi-
sion from year to year has been one of the main reasons for the slow 
progress of the programme. 

The Working Group a'ppOinted by the Planning Commission has recom-
mended that to facilitate advance planning and building up of adequate 
organisation, the provision for the Rural Works Programme should be in-
cluded within the financial limits of the Fourth Plan. The draft memoran-
dum on the Fourth Plan placed recently before the National Development 
Council has taken note of the possible provision for the Rural Works 
Programme in the total Plan outlay. It has recognised the need for 
identifying those areas in which a sU'pplementary Rqull Works Programme 
could make a significant contribution. Pending an assessment of the 
situation. the tentative draft proposals include a token provision of Rs. 25 
crorea. 

2 



Meanwhile. the entire position is being reviewed with a view to formu-
lating the· approach to this programme during the Fowtb Plan. When 
the 8RJr'oach bas been defined, the magnitude of fund. ~uired cOuld be 
worted out. 

[Ministry of Community Development and CO-Qperation (Depat'tme1lt 
of Community Development) O.M. No. RW/4/S/64, dated the 25th 
March, 1965.] 

Recommendatlon [Serial No. 2(1)] Para No.7' 

The Committee feel that the undertaking Of Rural Works Programme 
in an ad hoc manner from year to year Ira.v limited its capacity to generate 
remunerative assets. The Programme Iuls suffered not a little due to 
uncertainties of scope and criteria fo~ grants. The net results is that tfie 
Rural Works Programme has failed to rna" any significQnt impact on 
rural economy. 

RBPLY OF GOVERNMENT 

The absence of a definite allocation and clear phasing o;f coverage and 
expenditure has hampered advance planning and effective dovetaUing of 
the programme with other departmental sdhemes. Despite the limited 
budget provision, however, the Rural Works Programme has hel~d to 
create valuable community assets in many areas. Arrangements also exist 
for the proper maintenance of these assets by Panchayati Raj Institutions . . 
[Mini.rtry of Community Development and Cooperation (Department 

qf Community Development) O.M. No. RW/4/S/64, dared the 25th 
March, 1965.] . 

. ~ 

Reeo-...... (Serial No.4) .... No.9 

Tile Committee eft not happy that the PlIIItnlng Commission which is 
primarily concerned with the drawing up of plans should bt saddled with 
"he responsibility of looking after txecuti01l of schemes In the field Uu 
Rural Works Programme. Local Developmeru ScheIN! etc. and would 
mggest that the fetlllbility of el'lfrllstin, the Rural WOI'k.f Programme to 
80me admini#rtllive Ministry may I¥ e%QIffJned eorly. 
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REPL Y OF GOVERNMENT 

In pursuance of the Estimate Committee's recommendation, the ad-
ministrative responsibility for the Rural Works Programme and the LoCal 
Develo'p'menl Works Programme was transferred to the Ministry of Com-
ml,lDity Development and Co-operation from the Planning Commission on 
the lst September, 1964. The administrative responsibility relating to 
piped water supply schemes, to the ex.tent these were taken u'p' under the 
Local Development Works Programme, has been transferred to the 
Ministry of Health. 

{Ministry C1 Community Development and Co-operation (Department 
of Community . .Development) O.M. No. RW/4j5/64, dated the 25th 
March, 1965.] 

Recommendation (Serial No.5) Para No. 12 

The Committee are glad to note that no money has been spent on social 
welfare works in the Third Series. The Committee agree that the Rural 
Works Programme should primarily be devoted to increasing agricultural 
production, development of village indUftries, construction of link roads 
and creation of remunerative assets, while social welfare worb should be 
included more appropriately in the community development and other State 
development schemes. 

REPLY OF GOVERNMENT 

Schemes pertaining to the development of village industries are not taken 
up under the Rural Works Programme. The Government are of the view 
that Rural Works Programme should concentrate on community works 
designed to assist agricultural production and improve rural communications. 

The Working Group on Rural Works Programme set up by the Planning 
Commission has recommended that apart from agricultural 'production 
schemes such as soil conservation, afforestation etc. and construction of 
market roads, the twO other items which should receive priority under the 
Rural Works Programme are restoration of minor irrigation sources and 
construction of field channels. Arrangements shOUld also be made for 
proper maintenance of the. assets created under the Rural Works Pro-_ 
gramme and the cost of maintenance should be realised from the benefl-
ciaries. In this connection, the Working Group stressed that even main-
tenance had its employment potential and upto a certain stage mainte-
nance should qualify for iuclusion in the Programme of works. 

[Ministry of Community Development and Co-operation (Department 
of Community Development) O.M. No. RWI4/5/64, dated the 25th 
March, 1965.] 



5 
RecollUlleDdation [Serial No. ,<U)) Para No. 1! 

The Commltt4!e have no doubt that learning from experience the­
Planning Commission would not allow such works to be included in the­
Rural Works Programme. 

REPLY OF GOVERNMENT 

The Ministry of Community Development and Co-operaticn has decided': 
that only small community works which can be implemented by the local 
labourers within a S\1ecified time schedule and which are capable ot be.ing 
(~xecuted with the technical skill and organisation available from the block 
level should be undertaken under the Rural Works Programme. 

[Ministry of Community Development and Co-operation (Department 
of Community Development) O. M. No. RW /4/5/64, dated the 25th­
March, 1965.] 

Recommendation [Serial No. 7(1)] Para No. 17 

The Committee are constrained to observe that the important question . 
of employment surveys has not received the attention of Government that 
it deserved. They would suggest that on early decision ,lIould be taken 
regarding the sCOPe of employment survey.r and the agency wh/clt .\""ould' 
be entrusted to carry it out in the field. 

REPLY OP GOVERNMENT 

The Planning Commission, in their letter No. RW/7 /1/(7)62, dated 
the 19th March, 1963, had ind.icated the scope of employment surveys to 
be conducted in the blocks selected for the Rural Works Programme. A 
proforma consisting of two parts-Part I to be used for operational surveys 
and Part I and Part II both to be psed for assessing the impact of the Rural 
Works Programme and other development programme. on the local em-
ployment situation--was ~arded to the state Governments. It was 
indicated that in the immodiate future only the block organisation might 
h:we to assume the responsibility for the surveys though the possibility of 
using the services of agencies like the University Planning Forums, Economica 
Departments of Colleges etc. were to be exported. So far employment 
survey has been conducted in about "'60 blocks in different States. The 
Working Group on Rural Works Programme set up by the Planning 
Commission went into this question and suggested that such surveys should 
be CODductcd only in areas where prima facie there was evidence of consi-
derable unemployment. This suggestion is being punued. 

[Ministry of Community Development and Ct)-(}peralion DtfpartrMnt 
of CommUlfity Development) O.M. No. RW/4/5/64, tltlted lit, 25th 
March, 1965.J 
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aeeo-.... [Serial No. 700] Para No. 17 

The Committee would, in fact, suggest that the employment surveys 
mould be car:ried out not onJy before sefecting the arefU for the impkmen­
tadon of ltural Works p,.Ogram~, but at regular intervals in order to have 
a clearer picture regarding the immediate and ultimate impact of the worb 
programme on the local employment situation. 

REPLY OF GoVEllNMENT 

The Government accept this suggestion. They are, however, of the view 
that considering the huge financial and organisational effort needed for 
conducting such employment surveys in all the blocks covered by the Rural 
Works Programme, only selected blocks should be covered by such surveys. 
Tbe Directorate General of Employment and Training has already been 
conducting employment surveys in a few blocks selected for the Rural 
Works Programme. every year. They have already brought out two reports 
and the third one is at present under preparation. 

1Ministry Of Community Developmenl and Co-operation (Department of 
Community Dexelopment) O.M. No. RW[4/S/64, dated the 25th 
March. 1965.] 

RecommendatioD [Serial No. 8(i)] Para No. II 

The Committee are constrained to observe film the position regardil1g 
-contlPtnlC~ent of works in the Third Series ha.f not appreciably improved 
as campared to the first two Series. The Committee are unable to appre­
ciate why work in 283 blacks Of the Third Series could not be commenced 
even by the end of September, 1963 when the allocation of blocks wo., 
b,timated in most cases to the Slate Gover1lments about 10 months earlier 
(Novnnber, 1962). 

REPLY OP GOVERNMENT 

The dela.y was mainly due to the time lag in the selection of areas and 
schemes, preparation of plans and estimatea, their technical and ~dmiDistra­
dve vetting etc. This aspect will be borne in mind whilst formulating the 
procedural details for the Fourth Plan. 

IMinistry of Community Development aruI Co-operation (Department of 
'.Commu,." Ikwlo"".ent) O. M. No. RW/4/"'" .tftl 1M· 25M 
.v.dI. 19M.] 
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Rec:o-nwuIadon [Serial ~o. 8(11)] ... No. 21 

The Committee would SUI8~st that "Government should ~voIve suitable 
~8 in cottSUltation with the Stale (]<)V.emmentl to tJlI4I'COme these 
.obstacles. Th~y would particularly stress the Med for taking co1lCentral~ 
metuur~s to "'r~amli1V tM proccdur-tt for wwkrtQ/d", programme under 

_the Rural Works in the States of Gf;ljdrat, Kerala, Jammu &: Kashmir. when 
work hardly in any block, Wd.S' commenctd in the Third Series tlU Septem-
bR, 1963. . 

REPLY OP GOVE1lNMENT 

This was discussed with the representatives of the State Governments 
both at the time of annual plan discussions for 1964-65 and the last Annual 

-Conference on Community Development and certain suggestions were made 
for reviewing the position regarding technical staft and other difficulties 
which were holding up progress. In p'ursuance of these suggestions the 
State Governments have taken stPtable steps to strengthen th~ administrative 
and technical machinery with a view to improving the temPO of progress 
under the Rural Works Programme. In GujaTat anE'\.ccutive Engineer has 
b~ put in charge of the headquarters 'cell' constituted uttder the Agricul-
ture and Rural Development Department. At the District level a full 
fledged Executive Engineer hat-Peen provided under the Panchayati Raj set 
up with a number of such divislons under Deputy Engineers for assisting the 
block Overseer. They have been given wide powers regarding technical 
sanction and are supposed to assist the block Overseer. Training arrange-
ment for soil conservation personnel have also been enlarged. In Kerala a 
'cell' has been set up at the State headquarters under the Development 
Department with nn Assistant DeveldJ1ment Commissioner and some 
clerical staff. The technical staff at the block level has been strengthened 
by posting Junior Engineers. The Chief Engineer (Buildings and Roads). 
the Chief Engineer (General and Irrigatiqn) and the Director of Sl,n Con-
servation have been asked to examine the existing delegation of powers and 
take necessary further action to ensure speedy issue of, technical sanction. 
The Registrar of Co-opcrative Societies has also been asked to organise 
labour cooperatives in the blocks selected under the Rural Works Program-
me. In Jammu & Kashmir, in view of the limited number of blocks no 
special 'cell' has been set up and the office of the Development Commissi~ner 
looks alter the programme at the State level. The Divisional Engineer at 
the State level and the Assistant Engineer in the districts provide technical 
gUidance and supervision in respect of the schemes executed by the Block 
-Organisation. 

"[Ministry Of Community Det1elo~nt anJ Co-opmltion (Deportment of 
Community IHvelopmem) O.M. No. It"'I./5/~. tI'lUd- tM 23th 
March, 196!.] 



• 
Rteo bdlNl [Serial No. 9(1)] ... No. 11 

The Committee appreciate the difficultie$ pointed out in the operation; 
of the emting pattern of SO per Cfnt loan in the {inatlcW' assi.ftance scheme 
IU1d would suggest that the wllole matter may be examined by rhe Working 
Group suggested in para 7. Tile Working Group may coopt for this pur. 
pose a few representatives of State Governments so that the practical difJi· 
cuJties which are being encountered can be gone into and a workable solu-­
tion evolved. 

REPLY OF GOVERNMENT 

The Working Group constituted by the Planning Commission, which 
induded a number of representatives of the State Governments has recom· 
mended that since the intention under the programme is to create remunera· 
live assets, the present pattern of assistance viz., 50 'per cent graRt and 50' 
per cent loan assistance to the State Governments by the Central Government 
should be continued. Whilst it may not be possible for the executing autho-
rities to realise a part of the cost of scheme such as construction of roads 
from the beneficiaries it should be possible for them to take up certain 
schemes on a lOOper cent or 75 '(ter cent loan basis so that on the whole, the 
State Governments will have no difficulty in meeting their 103n liability to 
the Central Government. 

[Ministry Of Community Development and Ca.operQlion (Department of 
Community Development) O. M. No. RW/4/5/64, dated the 25th 
March, 196~.] 

RecommendMion [Serial No. 9(U)] Para No. II 
TM Committee also think that the condition of 50 per cent loan would' 

make the schemes available ollly to the richer areas and not to the poort'r 
area., wMre the problem of ullemp[oyment is likely to be more acute. The 
Committee feel that this scheme should not be treaUd as on par with other 
schemes in relation to {inallcial assistance as this sche,me is intended to pro­
vide employment in rural areas of aCulf! unemployment. 

REPLY OF GoVERNMENT 

The Government are of the view that in alleviating the problem of rural 
unemployment and under-empIoyment the State Governments have as much 
responsibility as the Central Government. Therefore, with reference to. 
backward areas with high seas«lal unemployment, the State Gowrnment 
can, should they deem it necessary, decide, to give a higher element of 
subsidy under certain scltcmes. The additional grants required for this. 
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purpose should not be clainwl from the Central GoverDJDent but should 
be found from the State's own resources. Tbc element of loan is I. bet-
wee the Central and the State Governments and it is not e~ed that 
the State Government should pass on the loan automatkaUy to individull 
or local bodiel. 

[Mininry of Community Development and Cooperation (Department oj 
Community Development) O. M. No. RW /4/5/64 daJed the 25th 
March. t 965.] 

FURTHER INITORMATION CALLED POR BY THE CoMMITTEE 

II tnQy please be intimaJed whet~, it has been specifically taken ~p 
with the State Guvernments that in the case 01 backward areas with high 
.-uonal unemployment the State Governments may not insist on tM cort­
tlition of 50 per emf loan but may give a higher element 0/ JlUb.Jidy under 
certain scheme.! within their own resoiuces. 

(Lot Sabha Seelt. O. M. No. 5(4)(1) ECII/65 dated tJt. 31st January, 
1966.] 

FURTHER REPLY RECEIVED FROM GOVERNMENT 

It bas been indicated to the State Governments that it may be necetlMl'Y 
ia difficult and backward areas to modify the pattem regarding percentage 
of loan and grant and that there will be no objection to the State Govern-
ments making necessary changes provided they are made applicable to both 
tho regular Plan schemes as. wen as those included under the supplemen-
til)' works propamme. 

[1IbtIstry of Food. Agrlcult"". Community Developmmt tlII4 Coo""""'" 
(Deptt. of C3m!nunity Development) O. M. No. RW /4/3/66, dated 
1M 4th March, 1966.] 

Reto" ........... (SatIt No. 11) ... No. 24 

TIY Committu would lilce 1M PlImni,., CtJnJntUsJon to .MUN ,hili rtOI 
.., 1M funds are allotted to the State Governments in time but tlult they 
tWlCh eM Ul!Cuting agntCY without avoidable tMay $0 that tM IrttpteMnl-
"".". of the rehnnes dots not suffer. 

REPLY 0' GOVERNMENT 

Instructions have been issued to the State Govemmems in this regard 
_ 10lI1O State. have a1ceady taken DeCeIIat)' Idioa. 

rJl11'Ibtry OJ Community ~elopmerrt and Cooperatton (Depdl'tnlent tJf 
Comnumlty Devefopmrnt) O. M. No. RW/4/S/64. dated rill' 2Sth 
JltIICh. 1965.1 

22t1(aU) LS-2 
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R~OD (SerIal No. 13) ,.. No. 28 

The Committee would stres~ that the expenditure should be ",wllMti. 
in ftlCh a manner that aretU having hiRh incidence of unemployment fBI 
which are backward derive maximum benefit under the Rural ".b 
ProgrlllfllM. 

REI'L Y OF GOVERNMENT 

Whilst selecting blocks for the Rural Works Programme, areas bavillg 
high incidence of unemployment and under-employment and which ba~ 
been markedly backward in development are, giVeIr preference. 

-
[Ministry of Community Development and Cooperation (Depo11me1fl of 

Community Development) O. M. No, RWj4/5/64, dated 1M 25th 
March, 1965.] 

Recommendation (SerIal No. 16) Para No. 33 

The Committee would suggest that as it is imperative in national M-
lerest to provide productive employment to labour in borikr district~ (on 
the eastern, western and northern borders), as many blocb (J3 possible, 
Mould be selected in these districts for implementation of scheTMI IIIttIer 
Rural Works Programme. 

'REPLY OP Oovn,NMBNT 

The special requirements of border districts were recognised even wbile 
aDotting blocks under the Third Series. In the; policy letter issued to tbc 
States in the wake of the emergency it was emphasised that "in the pre-
lent context road programmes may be taken up only in border and billJ 
areas where a hlgher priority may be, necessary for such progr8lD1Jlel." 
In allotting the blocks under the Fourth Series, special weightage wu giWD 
to border States. The problem, however, is that most of the border &leU 
are lparsely populated and there is acute shortage of unskilled labour. 

[Ministry of Community Development and Cooperation (Depan1fW1ll of 
Community Development) O. M. No. RW /4/5/64, oated the 25th 
March, 1965.) 

RecommeacladoD (Serial No. 18) Para No. 37 

The Committee would suggest that 4' alJmittedly th"e i~ short.- of 
perJOnnel for undertaking the work for soil conservation, which l:elf """""'"" 
.d urgency IHcause of the ,U!ed 10 grow more food, the requirenU!nt~ lit 1IIh' 
b6atIlI may be comprehensively nviell,!d by the Planning Commi.rliort in 
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comultation with the Ministry 0/ Food ond Agriculture and tN StIlle 
Governments so that co-ordinated measures may be taken to overc~ not 
()nly the exi.fting shortage but also to meet future require1MntS. 

REPLY OF GoVERNMENT 

The last Annual Conference on Community Development considered 
Ibis question and recommended that the State Governments should revicw 
the position regarding penonnel and equipment for soil conservation pro-
aramme and fila kc ncce:;sary amll1gements to overcome the shortages. In 
view of the existing shortages in trained personnel required for soil con-
lervltion, the State Governments have been advised to take up a diversi-
fied programme under rural works and not to concentrate Only on soil 
conscrvation. 

(Ministry of Community Development and Co-operation (Departmeht 0/ 
Community Development) O. M. No. RW /4/5/64, dated the 2Sth 
March, 1965.) 

~ [Serial No. 1'(1)] P .... No. 40 

The Committee gaJher ,hIM the labour co-operatives are still in their 
infancy and it will take some lime before their initial difficulties are so".d 
out. The ~nporlance 01 continuous supply of work is the main probwm 
lor the information and proper working oj labour co-operatives. Still the 
Oommiltee feel that with a definite plan it may not be difficult to ensUl'e 
regular supply of work, ;f there is provision for adequaJe technical and 
finandol cusistance and orientation oj the staff of the depanmmls in 
chorge 0/ CO/~/ruclion works jor accepting labour c:o-operat;ves as tleCt!.f-

IKII'Y and useful construction agencit's. 
\ 

REPL Y OF GOVERNMENT 

Provision for adequate tecbnical and financial assistance to labour 
co-operatives exists under the "Co-operative Sector" in the Plan. The 
State Governments were requested to send specific propo&als in case thi.a 
provision needed to be supplemented with the provision made for the 
)lura! Works Programme. None of the State Governments submitted 
any specific proposals. 'The Ministry of Community Development and 0>-
operation has formulated a pilot scheme for the development of labour 
co-operatives in selected districts. 

lMi""try 0/ COmnumity Development IIItd CO-Opmltion (Department 0/ 
Community Development) O. M. No. RW /4/5/64, tIDied 1M 25_ 
MIlICh, 1965.J 
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P'UaTRBR INJIORMATION O)\LLI!D POR BY TIU CoMNlTTBI 

Progress tI!I4de U1Ukr th6 pilot SCMrMS for the developrMnt of labour 
co-operatives in .lected districts may please be intimated. 

[Lot Sabha seat. O.M. No. S(4)(1)ECll/65, dated the 31st ·January. 
1966]. 

FuaniBa I.BPL Y UCBIVED FROM GOVERNMBNT 

A scllomo bas beoD formulated and approved by the National Advisory 
Board for the int~J.1sive development and ~bour contract and constructioo. 
c»-operativcs in selected districts OD a pilot basis. The maiD objectives 
of the SCDemc are:-

(i) To demonstrate in pilot districts how contractors could be 
eliminated and work done t:l'trough organisation of labour given 
the necessary concession and facilities; and 

(ii) To help in finding fun employment for the unemployed and 
underemployed adults in the villago; 

Under this scheme 11 districts have so far been selected for this ex-
periment in different States as siven below:-

1. Andhra Pradcsh-Guntur 
2. Bibar-Hazaribagh. 
3. Gujsl'alt-MoilSaaa.. 
4. Madras-Ramanathapuram. 
S. Maharashtra-Chanda (provisional). 
6. MylOr.c-Karwar. 
7. Orissa-Cuttack. 
8. Punjah-Gurdaspur. 
9. Rajasthan-Jodhpur. 

10. Uttar Pradcsh-Varqas.i. 
11. Wost Bengal-Sankura. 

~ operational details of the pilot scheme were reviewed in a"work-
shop OIl labour coo,tract and. construction co-operatives held in August. 
1965.. It is expected tJtat by the end of 1966-67 each State will hav.: 
aekotod at least one pilot district. In Cuttaclc whi~ bas been selected 
for taking up pilot schemes in Orissa thCR are 200 labour co-operative 
societies and a Federation of Labour ~perativel has been wet up to 
...ordlIlate the work of the afIIieted societies. to procure wort for .. 
aadto arrugo for technical advice anti fill.llDCial assistance. Similarly, a 
federation of labour co-operatives has been organised in Ouotur district 
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of Andhra Pradesh. The Andhra Pradeab Govenuneat haft issued order. 
for the constitution of a District Co-ordination Committee headed by the 
Collector and an Arbitration Board to adjudicate On disputes regarding 
labour oo-operatives referred to it; arrangemtnts are also being made tor 
provision of aflequate technical assistance to labour co-opeartives. 'I1Ie 
progress made in other States is being assessed. 

[Ministry oj F. 'J.! alld Agi'!"ullUre, Community Development and C~ 
opertJtion (Department of Community InwlO"".,lII) O. M. No. RW / 
4/3/66 dated the 4th Mart'h, 1966.] 

RecollllBelldlldon [SerIal No. 19(U)] .... No. 40 

The Committte would lIr~ Gove".""'" to ct/ord all ~~nt 
to the formQt;on of co-operatives to undertake executiolt 0' such «:Iu!mu 
.of Rural Works Programme which art not being executed thro",h depart­
mental or ParrciuJyar Qgtnciev. 

R P.Pt \' OF OoVEINMEJfT 

This is being done at present. The Ministry of Cotnmunity Develop-
ment and Co-operation has formulated a scheme for pOot districts for tho 
intensive development of labour co-operatives. This is being considered. 

[MitJi8try 0/ Community Development and Co-operation (Department 01 
Commun;:y Development) O. M. No. RW /4/S/64, Jat~d the ~~th 
MM'Ch, 1965.] 

FURTHER INFORMATION CALLED POl. BY THE COMMITTal 

Laten posilion in the matter may pk",. be illtinttU«l. 

{Lot Sabha Seett. O. M. No. 5(4)(1)ECl1!65, dated tM 311t ItlfItIIUY. 
1966.] 

FuRTHER REPLY RECEIVED PaOM GovERNMENT 

Same as that pven for the earlier part of S. No. 19(i) Para No. 40. 

{MilliJtry 01 FOiM .., AgricfdtuTe. COlMtfRfity lHv.1opnw1lf tmd CO-Op*­
"".. (Deplt. ", CorMIlIIfiI1IHwhlpmntt) O. M. No. RWl4/'J/f4 
"«1 ",. 4th M.ch, 1966.) 
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Rec» .... dIdoa (SedII No. ZO) hat No. 41 

The Committee would suggest that the possibility 01 entrusting Q.J an 
experimental measure the execution 01 Rural Works Programme scheme$ 
to voluntary agencie30r in collaboration with them nury be examined. 

REPLY OF GoVERNMENT 

This has already been examined and the Stat! Governments were re-
que.tcd to associate voluntary organisations like the Bbarat Sevak Samaj. 
Lok Karya Ksbetras etc. in the execution of the schemes under the Rural 
Works Programme. J 

[Ministry 01 Community Development and Co-operalion (Department 01 
Community Development) O. M. No. RW /4/5/64. doted the 25th 
March. 196'.] 

Rec:ommellllldoa (SerIal No. 21) Para No. 42 

The Committee would stress that as the. purpose of the Rural Works 
Programme is to generau maximum employment for local UMmployed 
and under-employed labour. Government should ensure that contractors 
unci Oilier intermediaries are not wed for execution of schemes. 

REPLY Of' GoVERNMENT 

The State Governments have been repeatedly instructed to ensure bltat 
contractors and other intermediaries are not used for execution of scherDei. 

[Ministry of Community Development and Co-operation (Department of 
Community Development) O. M. No. RW /4/5/64. dated the 25th 
March, .1965.] 

FuIlmBR INFORMATION CALLED FOR BY THE CoMMITTEE 

Reaction of the State Governments to the instructions issued by the 
Union Government may please be intimated. 

[Lok Sabha Sect'. O. M. No. 5(4)(1 )ECII/6S dot~d 31st January, 19M.} 

FuIlTHBIl Il.EPL Y Il.ECEIVED FROM GoVERNMENT 

All State Oovemmcnts are agreed that contractors and other intcr~ 

mediaries Ihould not be used for execution of schemes. It wu agreed 
by . tho represeDtativca of tIbc State Oovcmmcnta at the Almual Coofereace 
of CommuDlty Development IDd Pancbayali Raj bead Ia July. 1965 lbIt 
tho Panchayati Raj institutioos down to the village PaDcbayatI tbouId 
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be faIly involved in the Rural Works Programme and that labour co-
opentiws and voluntary organisations should also be encouraged in thf 
pI",ping and execution of this programme. 

[lIbti.1try of FOOd, A.griculturt, COnumuaky Devdopment and C~ 
don (Deptt. of Community Development) O. M. No. RW /4/3166 
dQlt!d the 4th March, 1966] 

Recoaameadldoa (Serial No. 21) ..... No. 44 

The Committee hope that the State Governments would soon .t up 
tltelr OWPI evaluation organisations which would inter alia uruk~ 
q.emlltic and periodical assessment of the working 01 the Rural Works 
Pro/lf"tl7f'U1fe .so that in the light thertof remedial mtasures may be initiated 
wbItout avoidable delay. 

REPLY OF GOVEllNMENT 

Prom t.he inception of the programme, the Programme Evaluation 
Organisation has been asked to make continuous evaluation studies of the 
ecoaomic development and employment situation in the areas se1cc:ted for 
1fJo proaramme. The reports of the Programme Evaluation Organisation 
are made . available to the States for necessary action. The Planni1l8 
commission has urged the State Governments to set up their own EvaJua-
boa Orpoisations which, when set up would irller alia, evaluate the wort· 
ing of the Rural Works Programme also.' 

[Mifl'listry .C1/ Community Development and Co-operatiolU (Deptt. 01 
COfttmUIrity Development) O. M. No. RWIS/4/64 dated the 25th 
MfWCh. 1965.1 : L".'~1 

PullnU!R INFORMATION CALLED POR BY mE CoMMITTEE 

Reaction. 0/ the State Governments to set up their ~n Evaluation 
~ may please he intimattd. 

[l« Sabha Sect!. O.M. No. S(4)(l)EClI/6S dated the 31st March, 
1966.] 

PuRmBR REPLY Il£CEIVED PROM GOVERNMENT 

1'be Working Group constituted by the Planning Commission for 
r~ evaluation arraneements aDd activities in the States aud for· 
llllllaaiag proposals for the Fourth Piau aod recommended intn tIlitI that 
ew.ry State should have an Evaluation Organisation as an integral part 
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If their Plarming machinery. III order to facilitate immediate actioIa oa 
the recommendation, cent per cent Central assistance was extended to the 
State Governments in 1965-66 for setting up and/or strengthening me 
headquarters unit of. the Evaluation Organisation in each State.PrcIposak 
for setting up and! or strengthening of the Evaluation machiDelJ .. 
advance action in the current year were received from nine States and 
two Union Territories Governments, viz., Assam, GuJarat, Jammu • 
Kashmir, Maharashtra, Madhya Pradesh, Mysore, Rajasthan, Uttar Pra-
desh, Nagaland, Himachal Pradesh and Tripura. Governments of Andhla 
Pradesh, Kerala and Madras have set up the Evaluation Cells during the 
current year. A number of States t.g., Andhra Pradesh, Madras ad 
Assam have also deputed officers to the Programme Evaluation Organisa-
tion for training in Evaluation Methods and Techniques. Other State 
Oovemmcnts propose to do 80 in due course. 

[Ministry of Food, Agriculture, Community Development and Co-operalloft 
(Depn. of Community Dtvelopment) O. M. No. RW/4/3/66 dale4 
1M 4th Morch, 1966.] 

Recog ............. (SerIII No. 23) Pan No. 45 

AI " ;s an accepud fact that piece-rate system of wages e1UU~S ben. 
output IIIUI reducel the need lor suptr\llsory $IafJ, every efJort ahould h 
~ to ('~tf'nd i, to as many schemes under Rural Works Pro,romrM 
tIS pO$"ihle in all the States. 

REI' L Y OP GoVEllNMENT 

By and large, pieccHrate system has been adopted WIder .tbe Rural 
Works Programme in most States. Individual States where this is not ill 
vogue, have been requested to a40pt this system. 

[Uilli.ftr)l of Conuruulily Dev.'oprrwnt GNl Co-operation (INptl. til 
Community DC:1:clopment) O. M. No. RW /4/5/64. dotld. 1M lSlIa 
March, 1965., 

FuRTHER INFORMATION CALLED I'OR BY THE CoMMITTEI! 

Step$ taken by tM Union Government to permotk tlte States where 
lI~-rale system is not in vogue under the Rural Works Progrtl1lll1te ,. 
Gdopt ,"ch a system may pl.ase bt intimated. 

,. 
-Lok $abba Sec". OM. No. 5(4)(1) ECII/65 .,.~ lite 311, MfftA. 

1966.) 
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FvRTHBR REJ'LY RECEIVED PROM GoVERNMBNT 

The piccc--rate system of wages bas DOW been adOpted in aU the 
States, though for some items of work dally rate wages arc also beina paid. 

lMinistry of Food, Agriculture, Community D~velop""nt and Co-operGtion 
(Dept" of Community Development) O. M. No. RW/4/3/66 datod 
t~ 4th March, 1966.] 



CHAPTER 111 

RECOMMENDA nONS WHICH 1HE COMMI'ITEB DO NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY· 

R.ecoauaeadIIdoa ]SerIaI No. %(6)[ Pan No. 7 

The Committee find that the question of having "integrated block "Ians 
lit which all programmes undertaken untkr Community Development, otMr 
tltpartmmts and under the Rural Works Programme are dovetailed" Ita.r 
fIOt so far received "the measure of attention nec~sary". It has also #lee" 
""'td that in view of the year to year aUot'ment of funds to ,the RUIYIl W0rk6 
Programme, it has not been possible to "work out a programme ill _tInCt! 
_ to fit lht:~c programt::o with tIle block programmes". . ... The 
Committee cannot feel happy with such a state of aI/airs and would suggest 
the appointment of a Working Group to go into the question of removmg 
the difficulties for coordinating all these development programma IIIfIl for 
better and morr effective implementation of the Rural Works Programme. 

REPLY OF GOVEIlNWEKT 

As stated earlier, one of the main reasons for the lack of integration. 
to the extent necessary of all other developmental schemes with the Rural 
Works Programme, was the absence of a definite provision for it in the 
Third Plan. It may be mentioned that in the Third Plan document, six 
areas of develO'pIDent vi~ .• agriculture, cooperatives, village industriee etc. 
education, rural water supply and programmes of minimum rural ameniticlO 
IIDd rural works programme were indicated as possible components of local 
plans. Formulation of integrated local area plans has however not made 
much headway mainly owing to two difficulties vi~., absence of a fairly 
dependable indication to the local authorities of the financial inpubl and 
physical targets weD in advance by the State Governments and lack of an 
adequate machinery for formulating local plans. These defects are JOupt 
10 be removed during the Fourth Plan. Following the deliberations of the 
last annual conference on Community Development and Paochayati Raj 
aod the memorandum on the Fourth Plan placed recently before the 
National Development Council the State Governments have been ukoo to 
iadicate, at least to aome selected districts, poaible financial oudaJ'l. aoIi-
dpated physical targets and other lines of development in regard to Ilx areas 
~, development. Based 00 "these indications and based OIl the fiDdiftp of 
qak:t but purposive surveys to be undertaba. composite district and block 

11 
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plans &Ie to be prepared. This, together with the possible availability of a 
definite provision for the Rural Works Programme in the Fourth Plan 
would, by a largo extent, remedy the defects of lack of integration comment-
ed upon by the Estimates Committee. In vjew of the steps taken to formu-
late realistic and integrated local area plans durlngthe Fourth Plan period 
it was felt" that this aspect need not be gone into by the Working Group set 
tip by the Planning Commission. This question, among other things, COft-

nected with the Rural Works Programme will be discussed in the Inter-
Itate Conference to be convened in mid-April to help to formulate the apo-
pt"OIOh to the Fourth Plan in the matter of utilising rural manpower. 

[llillistry of Community D~l'elopment and Co-operalion (Dtpartment of 
Community ~velopment) O,M. No. RW /4/5/64 dated the 2Sth 
Mtll'Ch, 1965.] . "; ~ 

FuRTHER INFORMATION CA.LLED FOR. BY THE CoMMITTE. 

Plea.te fllrnish two copies of the proceedinp vf the Inter-Stat, Conter-
~. 

(LoA- SoMa Secretariat O.M. No. 5/(4)(1) ECl/IM, daltd the 1st Octo­
wr, 1965.] 

FuRTHER REPLY RECBIVBD FROM OoVEJ.NMBNT 

Two copies of the proceedings of the Inter-State Conference on Rural 
Manpower Programme held in April, 1965 afe enclosed. (Appendix I). 

[llilfistry of Community Development and Cooperation (DepDTtmenl of 
Community Development) O.M. No. RW /4/56S dated the 14th 
October, 1965.] 

IUconuDeadadoa (SerIal No. J) Pan No.8 

The Commj/!t'~ Jeel that though lhere mDy be some di6erence In t~ 
pattern oj tJ/ejC :.cllemes mentioned above (lik~ Local Dtvelopment Works 
SclteIl1J!, RlUal Industries Schemes. Village Volunteer FotU, lAbour BaM 
*.) tltere i~ the risk of overlapping and In certaill C~I even of counter­
IICtIIII. The Committ" would, therefore. ~u,gtst that tM Working Group 
~d in paragraph 7, may go Into the question of proper co-ordi. 
tWJon tIItd linking of aU theM dlg.rent 8C11em6s .0 tlull rurol arNf ",., ret • ~ bette,., 01 GIl tilt,. ICItemu aNI ",., ItOI ""er /rom ." COfI.o 
,...., fOrceI. • ':' ~ ". ~ .. ' . .".:., 
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REPLY OF GOVERNIlAf:NT 

Reply to Recommendation No. 2 may be referred to. The Government 
feel that with the arrangements being made for developing systematic area 
planning for the district and block levels, the risk of 'overlapping and coun-
ter-acting' referred to by the Estimates Committee would, by a large extent, 
be minimised. With an indication of a definite provision for the Rural 
Works Programme in the Fourth Plan it would also be possible to draw 
up a comprehensive five year programme of works Cor each block selected 
tor the implementation of the programme so that an optimum utilisation in 
an integrated manner of various States Plan schemes and the Rural Works 
Programme for giving employment to the labour force in the areas could 
be ensured. 

{Ministry oj Community Development and Co-uperlltiotl (Department 
of Community Development) O.M. No. RW /4/5/64, dated the 25th 
March, 1965.1 

FURTHER INFORMATION CALLED FOk BY THE CoMMITTE! 

Prel'iJ<.· pl'ugn: ... ,' IIl,"J~ in "areas planning" may please be int;mtJled. 
[Lok Sabha Sectt. O.M. No. 5/4(1) ECII/64, dated 'he Ist Octo~r. 

19651. 

FURTHER REPLY RECEIVED FR.OM GoVEIlNMBNT 

Devel,)pmg ;,~chniquc:; of ~ystelDatic area planning based on intensive 
surveys arc being \l:;·lertak~n in 30 selected districts in the country. A 
list of districts selected is enclosed (Appendix II). Surveys are under way. 
It has to be stressed that this is but a pilot exercise. What is more impor-
tant is to prepare a five year plan of works in each of the blocks where 
Rural Manpower Programme is to be implemented. This can be done 
only when a firm indication is given of the outlay on the programme in the 
Fourth Plan. TIlls has not so far been done. 

[Ministry of Community Development and Cooperation (Departme1ll of 
Communi/)' Develvpll'Iellt) O.M. No. RW /4/5/64, dated the 14th 
October, 1965.] 

Ilec:om_adatioD [Serial No. 6(1)] P .. No. 15 

The COnunittu feel thai it WAS' eruirdy ;1IQPpropriate to irtcl»de ,. 
NauJheel Pilot Project in rM Rural Work" Progrtllflme at ca NIh cost 
uceedi,., RI. 9 IcaA;hs, wile" it did Mf fulfil the pn",., coltditiort of 
reUevinl tlw ptessuu qJ unemploymmt or lDKkremploy1Mlfl ill th6 .... 
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RBPLY OF GoVBaNKln 

"!be Naujheel block was dotted uDder the First Series of th~ .RunI 
Wttrts Programme. In considering the propos:ais made by Stases tor the 
First Series of projects, the Planning Commission took the view that in the 
first instance the States should be enabled to implement the schemes which 
they had drawn ~ and that suggestions should be offered on the basis 
of an empirical study of the actual Working of these schemes, rather than 
on a priori considerations. In view of this, the inclusion of the NaujheeJ 
h>jeci un<kr the Rural Works .Programme was not objected to. However, 
when field studies showed that the implementation of the project was 
su1Iering because ot shortagp of unskilled workers, the State GovernntCDt 
was advised to close down the project. They, however, insisted on the 
continuance of the project, stating that adequate arrangements were being 
made to mobilise fully the locally available labourers. The tempo of wort 
on the project picked up from 1963-64. 

fliliniUry of CQIfIfIItMII/Iy Development lind Co-operalioll (Deptl. of Com-
IltUnilY' lH.wlopmtnlt) O.M. Nf>. RW /4/5/64, tIDIed IN ].Slit Mtlrch. 
]965.] 

, 
FURTHER INPORMATION CALUD POI. BY THB CoMMITTE!! 

if comparative statement showing thl employment potential rt~rated 
.... tlw Naujheel Pilot Proj«1 (V.P., ofw Rural Works Protramme 
during 1962-63, 1963-64 and 1964-6S and whether the project ha.r $In« 
been compided may plea$f! be furnished. 

(Lok Sabha Seett. O.M. No. S (4)(1) ECII165 , daled the 31st January. 
1966.] 

FuttTHER aEPL Y RECBIVED FROM GoVERNMENT 

The employment potential seneratcd under the Naujbcel Pilot Project 
ia VMar Pradesh cIuring 1962-63, 1963.64 and 19~ Iw beea u 
follows: 

Year Bmployment generated (in mandays) 
------_._---_._ .. _------------ ----

-_._._-- ----------
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The project is nearing completion. 

(Ministry of Food,. Agriculture. Community Development and Co-opere­
tion (Deptt. of oCmmunity Development) O.M. No. RW /4/3/66. 
dated the 4th MGrch, 1966.] 

FuRTHER INFORMATION CALLED FOI. BY THE CoMMITTEE 
I 

Please furnish a note indicating year.wise. details of total expendit",. 
incurred and the number of men employed so far on the Nauiheel Pilot 
Project as also the present stage of the project and the probably datil tJI 
the completion. 

[Lok Sabha Sectl., O.M. No. ~(4){1) ECll/6S. dmed 13th December. 
1966.] 

FURniER REPLY RECEIVED PROM GOVERNMENT 

The. State Government have reported that the Naujheel Project which 
sene rated employment of the order of about half a million mandays, was 
completed in July, 1966 and that, as a result, 6,704 acres of land wiD be 
saved from floods and there will be an estimated annual increase of 4,000 
quintals in food production. The year-wise expenditure incurred and em-
ployment generated under the Project was as foUows:-, 

Years 

1961-62-

1962-63 

1963-64 

1964-65 

1965-66 Guly) 

Expenditure incurred 
(Rs.) 

8,104 

60>474 

3~6,19S 

3,7°,S38 

~,33J088 

9,98400 

Employment g-:nerated 
(Mandays) 

6,490 

40 ,310 

1,24,900 

1,64,680 

1,63,620 (Mimated) 

500,000 

{Ministry 01 Food, Agriculture, Community Developmefll and Co-opnG­
tion (Deptt. of Community Deve,lopment) O.M. No. RW/4/3/66, 
d4ted tl¥ 20th Januttry, 1967.] 

CoMMENTS OP THE CoMMITTEE 

nlough the project did not satisfy the primary purpose of relienna 
unemployment it appears to have attracted employment overa period ~ 
five yean and to have saved a consid~rable area from floods. 
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Recom .......... (Serial No. 10) ... No. 23 

The Committee suggest thaI the Working Group RCOtrtlMNhd to .. 
set up ;n Para 7 may also go into the q~J,tion of terms and conditiOIll for 
,ivin, Iotm.f to individual bene/ic/llrie.r under Rw'" Works Pro,,-amnw. 

REPLY OF GOVERNMENT 

The question was not considered by the Workins Group. The Govem-
JMDlare, however, of the view that under the Rural Works Programme 
o.aIy community works should be taken up and loans should not be gi~ 
to mdividuala. 

[MbJi3try of Community Development and C()-{)peration (Deptt. of 
Community Development) OM. No. RW /4/5/64, dated t~ 25th 
March, 1965.] 

The" Committee cannot help cOnCluding from the above that one of ",. 
principal retJ301IS for variations in allocation of funds from Rs. 12,000 to 
R.. 2 klkhs per block in the Third Series is the capacity of the St. 
Governments to utilise the allotted money for schemes in the blocks. or,. 
Committee would suggtLft that Planning Commission On their part, JtouIII 
1'ItGIce it clear to all State Governments. that it is their intention ·to blIoI 
tMNl.r subject to the normal limit of Rs. 50,000/- per scheme and 
RI. 2,00,000/- per block so that all States can take full advantage of tIw 
CtiM,S laid down. 

REI'LY OF GOVERNMENT 

The capacity of the State Governments to utilise the allotted mone, 
lor .chemes in the blocks is a very important factor which determmea the 
amber of blocks to be allotted to it and also the financial aDocatiou. 
smce 1963-64, the Central Government has been allotting funds meant for 
Iho Rural Works Programme as a wbole to the State Governments aDd 
it ... been made c~ear that the State Governments can allocate funds to 
tile. bb:ts according to requirements. Some State Governments have beea 
aIoUiug funds at the rate of Rs. 2 lakhs per block at the very beginnilll 
af 1be financial year, while others are releasing the funds meant for cada 
block in sever81 instalments. 

~ of Community Development and CD-<Jperat/on (Dept,. of Com-
munity Dc'Hlopmml) OM. No. RW/S/4/6S, tl4ted tM 4th Septembn. 
1965.] . ! 



FuUHD lHI'oaMA TJON CALLED JOIl..JY TID CoMMITTEE 

It mtIJ' p/qH be 31tJte,j wlwtltn MJnte WfiIomtify in tIlIonMrrt of ,.",. 
by ~ Slate Gow~ ;1 po_Ie aNI wltetlwr Cerrtml Gawnt-
me"" Itaw triell to elect "", UIflIormitY. 

[Lok Sabha Sectt. O.M. No. 5(4)(l)ECII/65, elated tM 31.f, ItnuJ4Iry, 
1966.] 

FURTHER P.EPLY RECEIVED nOM GOVI!.1I.NMENT 

As earli'er explained to the Committee at the time of their rccetIt 
examination of the estimates of the Ministry of Community Deve101'f11eRt 
and OH>pcration (De'partment of Community Development withoat 
Panchayati Rai) the same procedure bas not been followed in every State 
for allotting funds under the programme to the Rural Works Blocks. 
Recently, the States have been asked that the entire funds allocated for the 
programme by the Centre to them should be pla~. according to requIre-
ments and past performance, at the dispos~) of the Panchayati Raj instim-
tioBs coacemedo and the allocations for the wholo year should be intimate4 
to these institutions at the beginning of the financial year with the stipuJ,aaba 
that unutiJised funds would be diverted from areas of poor performance t8 
those with better pedonnance. The practice already in vogue in several 
States of authorisins the Paachayati Raj ilWitutioDS, wher~ they baht 
Foetal purpose funds. to' iacur expenditure on approved rural manpower 
projects, oven in anticipation of formal aUocatiou and reimbursement of 
tile tunda under the programme by the State Governments. bas beea re-
commended for universal adoption. 

rMinistry of Food, Agriculture, Community Development and Co-operatiDft 
(Deptt. of Community Development) O.M. No. RW/4/3j66, dated tlte 
4th Mtll'f:II, 1966. J 

FuRTHER. INFORMATION CALLED FOil. BY THE CoMMITTE! 

P.. steW what steps an proposed 10 ~ ,... If) nuare tIuJt t1te 
/IIttdI pltzced tit the __ of 1M ~ Rill ilrltilution.r cIo 11M 
"""';n .".1ili8H. 

[Lok SlIblta Seen., O.M. No. 5(4)(1) EC11/6S, doted 1M ilIA! 
December, 1966.] 

FuRTHER REPLY RECEIVED FROM GoVBRNMEN,y 

Mon-utilisation fIf funds 19lacect Ii tfftt 6poal of Plmchayati Raj 
institutions has not so far been brought to notice from any $ate. The 



IJoUlebcck, in fact, has been paucity of the available fuDds. as reported by 
the States. The steps to eD'SlIre full utilisation of funds allocated under 
the programme are=--

\ 

(i) While the annual State-wise allocations are intimated by the 
Ministry at the beginning of the financial year, actual\e1eallel 
are made in the last quarter of the year, on thl~ basis of actual 
expenditure statements furnished by the St:lle Governments in 
respect of the first three quarters and the anticjpated expendi-
ture for the last quarter. 

(U) To facilitate advance, planning of the works and timely execu-
tion, State Governments have been asked, in tum, to intimate 
to the Panchayati Raj institutions their respective allocations 
in their entirety at the beginning of the finttncial year. He~ 

again, while the entire allocation is to be intimated to the 
Panchayati Raj institutions at the beginning of the year actual 
releases may he in instalments, depending on the progress of 
works and overall performance. 

(Iii) It has been urged upon the State Gllvernment, tbat the 
Panchaynti Raj institutions have to be provided adequate: 
technical support, througb the special rura] engineering cadres 
where tbese exist, or tbe Dorma] State F.ngineering Cadres, fn 
the formulation and execution of. tho worts project •• 

[lIlni.rtry of Food, Agricultu~, Community De~lop",ntt and Co­
op~ation (Dtptt. of CDmmunlty Development) OM. No. RW /4/ 
3/66,dated the 20th January, 1967.] 

FuaTHER INFORMATION CALLED FOR BY THE COMMI1TI!E 

It har bee" stated that "Non-u#lisation of fund, placed at the dispo.J 
of Pal1chayati Raj in.'itilutiol1s ha,~ not so far bee" brnu~ll! tv "nth f: from 
iIII)' State. The botUneck, in foct has been paucity of the avaiiabk lunda. 
a.r reported by the Slales . ... " It may please be da'ifr~cl a., If} "ow :heg 
rmwu an consistenJ with the statement rtUJde in Pnra 4 of ti,e 55th. 
Report Of the Estimates Committee (Third Lok Soblul) on Rural Worb 
Programme. . .. 
[£Ok SoMa Sectl., O.M. No. 5(4)(1) ECII/65 , dDled the 16th JUN, 

1967.] 

FURTHER R!!PLY RECEIVBD PROM GOVJ!RNM£NT 

In para 4 of the 55th Report of tbeEatimat.es CommIttee, it is slaW 
~t "out of the provisioD of RI. 6'5 crores made fot the first three yean of 
2118<ali) LS-3 
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the plan, only Rs. l' 82 crores were apent by the 30th June, 1963. It .... 
expected that tle expenditure would reach lb. S~5 crores by the end fA. 
1963-64 ........ .. 

2. The actual expenditure under the programme upto the end of 
1963-64 was as under:-

Year Budget provision (Rs. in lakhs) 

196J~ 50 

1652-63 100 

1963-64 500 

TOTAL 

Expenditure (Rs. in lube) 

II20S 

416'11 

It is true that in the years 1961-62 and 1963-64 there was aome 
shortfall in expenditure against the budget provision. But this could be 
attributed to the time taken in selecting a large number of blocks a))ottcd 
under the Third Series in 1963~4 ~s well as in making adequate administra-
tive and technical arrangements for the implementation of the programme 
in the States. In the remaining years of the Plan, however, the State 
Governments had no difficulty in utilising the budget provision. With 
adequate organisations built up the expenditure in the last two years of 
the Third Plan, in fact, exceeded the budget provision as will be seen from 
tbe following table:-

Year Budget provision (Rs. in lakhs) 

1964-6,5 Soo 

1965-66 770 

TOTAL 12 70 

Expenditure (Ra. in lathe) 

530 75 
843'43 

1374 '18 

3. Since the programme is an on-going one, the funds which could 
DOt be utllised by the States in earlier yean were fully utilised in IUl~UCDt 
)'OUS. 

" JAi". The position explained in the reply of the Government to tho furtbor 
• ., on the Estimates CommiUoc's recommendatioo No. 12 in this 



27 

Mbaistry'. O. M. No. RW /4/3/66 dated January 20, 1967, is, therefore, 
DOt mconsistent with the statement made in para 4 of the Report . ... ' 
{Ministry of Food, Agricultll1'e, Community Development and Co-o".ffIIion 

(Department 01 Communiry Development and CO-<Jl'erution) O.M. 
No. RW/4/3/66, dated the 22nd June, 1967.] 

COMMl,NTS OF THE COMMIT"rBB 

The Committee are unhappy to note tbat budgetary allotment of 
Rs. 19'20 crores during the periud 1961-62 to 196~j-66 fell far fthort at 
the estimated Third Plan prQv;sion of Rs. I SO crore!: for Rural Works 
Programme. 

Recommendation [SerIal No. 14(1)] Para No. 30 

The COmmittee consider thal wide variatiOn in the ratio 01 geMratlo,. 
QI employment to expenditure inCIII"I"l'd in various Stales (from 23 pcr cent 
in the case of Plinjob to 78 per cent,;n the case of Andhra Pradesh) calli 
lor detailed study. It 'also needs to be examined whether the slow rille 
{II progress in works, even for cU'cas reported 10 be hal'it'N largl! number 
of unemployed workers has I'omdhing to do wit" the j"cci/t,palibiJlty of 
works oOered under the Rural Works Program"", with t/ie job preferena 
of the available workers. Another aspect whid, needs further investigo. 
tion is co-existence of high degree of unem!,/oyment IIl1d IInder employ­
,nJ-!nt with hiRh waRl' met'f. 

REPLY OP GovERNMENT 

Detailed studies are propos~~d !o be conducted regardinl (a) wide 
ftriation in the ratio of generation ot employment to expenditure in various 
States; (b)incompotibility of work;; offered with the job prC!fercnccs of the. 
available workers: and (c) the co-existence of high Jegrec of unemploy-
ment and under-employment with high wages rates. However, it appears tbat 
(a) the inclusion of certain items ot work such as ckvelopment of panchayat 
Ibamlatland and construction of poultry sheds, which involve hip 
materials content, in Punjab was responsible for Jow employment genera-
tion per 100 ruJjees of expenditure; (b) in States IiJce Kerala the worken 
desired work go cottage industries like coir matting etl.. rather on the typeI 
of schemes offered under the Rural Works Programme. 

{Ministry of Community Developmmt and Co-operatio1l (Deptt. of Com-
nuurity Dewlopment) O.M. No. RW/4/S/64. dated lhe 25th MtIIdt, 
1964]. 
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FU.RTHER INFORMATION CALLED fOR BY Un:: CoMMITTE!> . , 

The re;ult of the studies co;i~ucted so lar may plea.I (' be intima/t:u. 

(Lqk Sabha Sectt. O. M. No. 5(4)(1) ECIl/6S, dated tire 31st lcrnutU'Y. 
1~66j. 

FURTHER REPLY RECEIVED FI\oM GOVERNMENT 

Since advantage was taken of the inter-state Conferen~, on Rural 
Manpower, Annual Conference on Community Development and Panchayati 
Raj and the Annual Plan discussions ;for 1966-67 to discuss these issues 
in detail with the representatives of the various State Governments, no 

.. aeparate detailed studies have so far' be.en conducted besides the evaluation 
studies made by the Programme Evaluation Organisation in selected blocks. 
These discussions as well as analysis of the progress data revealed that 
the main factors responsible for wide variation in the radio of generl\tion 
of employment to expenditure in various States were (i) a shift of emphasis 
in the selection of schemes under the third and fourth series from predo-
minantly labour-intensive scbemes like construction of roads etc. to various 
Iypes of minor irrigation works involving high material content and 
masonry work; (Ii) a general increase in the wage rates over the. rates 
prevailing in. earlier years; (iii) the practice Qf giving loans direct to 
individuals for som~ scheme!! in a few States and computation ad hoc of 
em'p1oyment generated; and (iv) the rising cost of administrative aod 
technical organisations specially set up for implementing the, Rural Works 
Programme. 

As for incompatibility of works offered with the job preferences Of the 
available workers, it was observed in the course of employment studies 
c:ondtlcted by the State Governments as well as field evaluations conducted 
by the Programme Evaluation Organisation that a small proportion of the 
t\vaiJable workers in Orissa, Mysore; Kerala and V.P. and the desert areas 
of Rajasthan, 'preferred employment in some form of cottage indUstries to 
the types of work offered under the. Rural Works Programme. Also, due 
to caste considerations, a significant proportion of workers belonging tt) 
fligher castes in Uttar Pradesh and Punjab were reluctant to do earth 
work which is a common feature of labour-intensive schemes . . 

The question of co-exiitencc of a high degree of unemployment and 
under-employment with high wage rates has been gone into in the evalua-
tion studies in selected blocks and during field visits. As a result of studies 
made by the Progtammc Evaluation Organisation, it ~s noticed that the 
wage rates prevnillng during the slack season were generally high in Assam, 
.lterals and Punjab and that unemployed workers in these States as welt 

;"'as in certain other States were wining to seek employment under the Rural 
Works Programme for only a part of the total slack season. Thul. In termI 
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01' actual williQgDeSs to seek work. under a supplemcn\ary wOlks pro-
graOlmf the level of un.:mpJoyrucnt, in many ar~a .. , is much lower than 
the statistical level. In Assam lind Punjab high wage rates prevail (()r 
casual labour even in areas having a high levd of seasonable unemploy-
ment and under-employment and the unemployed workers are not williD, 
to come for work on rural manpower projects at lesser rates. 

t 

IMinistry 0/ Food, Agriculture, Community Development and CO-opnYJ­
tion (Deptt. of Community Development) O.M. No. RW /4/3/66. 
dated 1M 4th March, 1966.] 

Recommendation [Serial No. 14(0)] P.... No. 30 

The Committee would sliggest that in the Ugh' of the study. Go",.,.,.. 
ment may cOltSider the advi.mhiIity of laying down a certain minimum 
percentage of employment genn'alion 10 expenditure incurred as Q pre-
requisite condition for sanctioning schemes under the Rural Works Prog-
ramItV!'. 

RSPL Y OF GOVERNMENT 

The schemes to Ix: included under the Rural Works Programme are 
10 be labour-intensive and it hali been suggested to the State Governments 
that wages should constitute at least 60 per cent of the cost of each 
scheme. The Ministry of CO&C will consider the Estimates Committee's 
suggestion of laying down a certain minimum nercenta!!c of employment 
generation to expenditure incurred as a condition precedent to the sanc-
tioning Qf schemes under the Rural Works Programme. 

[Mi,u.ftry or' Community D('\'e!opment and CO-operation (Deptt. of 
Community Development) O. M. No. RW/4/S/64. dated the 25th' 
March, 1965.] 

FURTHER INPOIlMATION CALLBD POR BY THE CoMMITTEB 

The latest position in the miUter may plea.fe be Intimated 
{Lok Sahha See(f. O. M. No. 5(4)(1) ECIl/65 doled the 31st January. 

1966.] 

Fu'RTHBa REPLY RECEIVED FROM GovERNMENT 

While a rigid petantage of employment qeneration hal n()t bee8 
prescribed it bas becD IUJPIled to the State Governments tbat ordimnly 
wages should coustitute 60 per cont of tbe CO!It of sch~me!l. The qucstirm 
was reviewed both at the inter-State Conference on RUI'lII Manpower beld 
in April. 1965 and the Annual Conference on COTMfItni'v Devclfll)ment 
and Pancbayatl Raj beJel in July, J965. The Inter-State Confetence 
reconuneaded tba& the criteria for the tdec:tion of ornf~t. should not 
only be the ICaIe of immediate empJoyDIeftt that coord be pnented ." 
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them bUl also thI.: likelihood of provision of employment on a continuiq 
basis. The Annual Conference on Community Development aDd PaD-
cbayati Raj recommended that the existing criteria should be rigidIJ 
adhered to and the State Governments should examine their existina 
schemes on the basis of this criteria and make suitable modifications 
wherever necessary. The State Governments have been asked to review 
.tbI..~ existing schemes and intimate to this Ministry the modificatiOlll 
introduced as a result of such a review. 

[Ministry of Food, Agriculture, Community Develop~nt and Co-ope,. 
lion (Deptl. oj Communit)' Development) O. M. No. R.W/4/3/66, 
dated the 4th March. 1966.] 

RecOlDllleDCIation (Serial No. 15) Para No. 31 
Now that authentic information aboUl slack agricultW'a1 seasons ;s 

availoble it should not be difficult for Government to regulate the agricul­
tural ,\'Chemes so that the work is concentrated in the slack agricultural 
seasons. The Committee would stress that no fresh work IInder Rural 
Works Programme except village industries should be started outside the 
.,lac/.. agricultural .vea.fons. 

REPl.Y OF GOVERNMENT 

The State Governments have been told that it was not necessary to 
contine the work entirely to the local slack season particularly where there 
wa.... possibility of loss due to rains. etc., unless the, work was brought to 
an appropriate stage of completion. Works should as a rule, be kept 
open as long as people in the neighbourhood offered themselves for work. 
Development of Village industries is not undertaken under the Rural Worh 
Programme. It is not proposed to be included even in the future. 

[Mi,listry of Community Development and Co-operation (Department of 
Community 'Development) O. M. No. RWI4/S/64 dated the 14th 
October, 1965.] 

Recommendation (Serial No. 17) Pan No. 36 
The Committee would suggest that in the light of experience gained 

the Planning Commiuion may evolve a model set up for the ht!adqUtll'ters, 
district aNI block levels for necution Of Rural Works Progrtlmme so that 
it call serv/! a~ (I ~lIide to tll(' State Governments. 

REPI.Y op GOVERNMENT 

A~ conditions differ from State to State. the Government are 01 the 
view that it would be neither necessary nor practicable to evolve a model 
set up for the headquarters to be adopted by all the States. Adminiatra-
tiv.: and technical guidance for the implementation of the Rural Work!; 
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Propammo is already provided by tbe existing district and block set up. 
With reference to the size of the 'Programme most States have, howcftr, 
let up a amall headquarters 'Cell' specifically for the Rural Works Pro-
JI'UI11U'. 

[Mini.rtry qf Conununlty DeveloplMnt and CO-Opn'Qllon (D~ptt. 0/ 
Community Development) O. M. No. RW /4/5/64, dated the 25th 
MQl'Ch. 1965.] 

FuRTHER INPORMATION CALLBD POR BY 'mE CoMMITTEE 

II may please be int;mat~d whether there is any uniformlly ill the 
IIfttIll headquarters 'Celr set up by the State~ sl'~fica"Y for thi' Rrlral 
Worb ProgramlM. 

(Lok Sabha Sectt. O.M. No. 5(4)(1) ECIl/6S, dated the 31st /QIIUlIry, 
1966.] 

FURTHER REpLY RECEIVED FROM OOVEIlNMENT 

There is no uni.formity in the set up of the headquarters celt in ditlerent 
States. Depending on the size of the programme, only in four Statea the 
headquarters Cell has been placed in charge of an officer of the rank of a 
Deputy Development Commissioner /Deputy Secretary/Superintending 
Engineer. With regard to arrangements for technical supervision, special 
eapee.ring organisations set up for Community Development and PanchR-
yeti Raj Schemes exist in six States and this machinery providCfl necessary 
technical assistance for the Rural Works Programme also. 

R.oplar rural engineering cadres have already been set up, er arc i. 
tbe process of being established, in a number of States. State Oovern-
monts have been asked to m' .ke available the assistance of the departmental 
tecbDica1 staff in full measure lor the implementation of the programme, 
till Rural Engineering Cadres are established. The Government are of 
the view that since the s~ of the programme varies from State to Stale. 
no unilorm pattern need be laid down for the headquarters 'CeH'. 

[Ministry of Food. Agriculture, Community Development and Co~peration 
(Deptt. of Community D~('lopment) O.M. N". RW 14/3/66, datt'd 
t~ 4th March, 1966). 

Recommendation (Serial No. 24) Para No. 46 

TN C",,,mlttet con.rlder that with "ht' rec~nt s"~ngtheni"R of 1M ,"01 
til 1M block l~l arvJ the State headquart~rs. thert should b~ no insu~". 
tJhk difficulty in mointainin~ flu> Informat;on on 'N HM.' indicated b" the 
,.,.,.,.~ Commisaion. . 
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REPLY OF GOVERNMENT 

The flow of information from the States . continue to be irregular. 
However, a number of States have issued instructions for maintaining 
information regarding the persons who are offered employment under. ~ 
Rural Works Programme on the lines indicated by the Planning Comiilia-
sion. 

[Ministry of Community Development and Co-operation (Deptt. of Co".. 
mun;,y Development) O.M. No. RW/4/S/64, dated the 25th March, 
1965]," 

FURTHER INFORMATION CALLED FOR BY THE CoWMITT.ER 

Names of the State Governments which have iss~d instructions fin' 
nuJintaininginformation on the Unes indicated by the Planning Commis­
sion and the reasoNS for othe, State Gov,rNn,nts not issuing such instruc­
tions may please be intimated. 

{Lok Sabha Sectl. O.M. No. S(4)(1)ECII165 dated the 31st January, 
1966.] 

FURTHER REPLY ltECEIVED FROM GoVERNMENT 

Instructions have been issued for the maintenance of information on 
the lines indicated by the Planning Commission by all States except 
Jammu and Kashmir and Himachal Pradesh. The matter is being pur-
sued with them and the reasons for not issuing the instructions are being 
ascertained. 

[MJnistry of FoOd, Agriculture, Community Development and Co-ope­
ration (IHptt. of COlNnIUnity Dev6lopment) O. M. No. RW/4/3/66, 
dated 1118 4th March. 1966]. 

Recom ......... (Serial No. 25) .... No. 47 ' 

1"M COIIIInitlee colUille, that as progress tiSporb provitk an lMigitt 
into tM workin, of ths $Ch~1fU it is lmp8rtllille that tMJe an submlttetllD 
the Planning Commission within two months of the closure of tlw quarter. 

REPLY 'OF GOVEIlN~8lir 

The State Government. have been repeatedly asked to ensure timely 
submission of progtess reports. 

[AtIniJtry of Co,","ulfity D,vtloprMnt and Co-operatlon .(Deptt. Of C()m-
. '.; rrumlty D~p~nt) O.M. No. RWI4/5/64. d4tN the 25th MtNCh, 

.,"65]. 
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FURTHER INFORMATION CALLED FOR B', 'tHE COMMITTEE 

Steps cOntemplated by the Central GovernmJ!nt, if the progresS reports 
an not received in time, may pl«ue be imimated. 

{Lok SabJUl Sectt. O.M. No. 5 (4)(l)ECIII65, dated the 31st Januar.v, 
1966,] 

FultTlIEIl RU'L¥ REC[IVED PR.OM GOVEJlNMEN'r 

A quarterly block level report in prescribed schedules is obtained for 
all ICb.eme5 u.ken up under the Community Development Programme. 
'This has recently' been remed to obtun information in respect of certai.o 
special programme also frOm the blocks concerned. Accordingly. the 
qu,arterly progress report for the Rural Works Programme has been includ-
ed ,in the new schedules. This would result in an improvement in the 
~on. 

Information' on the progress of the Rural Works Programme is allO 
obtained through the monthly appraisal of Community Development 
Programme made by the Development Commissioners and quarterly assCII~ 
ment by the State Ministers of Community De,velopment and Panchayati 
Raj as welJ as through field visits by the senior officers of the Ministry. 

The need· for prompt reporting and analysis of progress data andiU 
timely transmission to the Centre hall been again emphasised in· a reoeIlt 
communication to the States: 

lMinistry of Food, Agriculture, Community Development and Co-orn­
ration (Deptt. of Community Development) a.M. No, RW/413/66, 
dated the 4th March, 1966.] 

NBW DftLHI; 

16th November, 1967. 

2~th Kartika, 1889 (SQka). 

P. VBNKATASUBBAIAH 
Chairman, 

Ea&iJa.ates Commirteo. 



APPENDIX ] 

[Vitk reply to recommendation No. 2(U) in Chapter ill] 

PLANNING COMMISSION 

Jtunmary record of the proceedings of the Conference on Rural Manpt1Wf' 
Programme held in April, 1965 

An inter-State conference on Rural Manpower programme to make • 
critical appraisal of the pro,gress of the Rural Works Programme in the 
current Plan and to propose guide lines for the formulation of a Rurat 
Manpower programme during the Fourth Plan was held on April 14, 15, 
and 16, 1965, in New Delhi under the joint auspices of the Plannina 
Commission and the Ministry of Community Development and Cooperation. 
'The Ust of '~articipants ,is in Annexure I. 

2. In his opening remarks on April 14, 1965, the Chairman. Shri 
Tarlok Singh, Member. Planning Commission, explained the objecti~ 
t:A the conference and brie.Hy reviewed the progress of the implementation 
of the Rural Works Programme. He said that the mounting problem of 
unemployment clearly indicated that the employment 'POtential c:J. the Fourth 
Plan programmes should as nearly as possible be equal to the increase in the 
labour force. Also, a serious effort should be made to reduce the backlog 
of unemployment. Over time, a progressive and viable economy could 
not be built up without the development of -potential resources and akills. 
promotion of a variety of non-agricultural activities and improvement in 
the man-land ratio. However, much accelerated, these processes would take 
time. Meanwhile. the available manpower must be used as a positive 
resource for development. Thill. in fact, was the raison d'etu of the mral 
man'pbwer programme. 

3. Shri Tarlok Singh pointed out that the problem of UDcmploymoat wall 
most acute under two sets of conditions-firstly, in relatively tea develop-
ed areas. lacking in natural resources and secondly, in mOre favourable 
areas in which the pressure of population was very heavy with the result 
that evell when development effort was undertaken on a fairly inteDJlve 
)lealc. it fdl considerably short of the employment needs. Selection of areu 
tor the rural manpower programme in the Fourth Plan should take into 
considaration these two sets of conditions. 

4. Though a firm point in programme planning careful selection 01 
al'6l.\s was not all, he said. Projects under the rural manpower programme 
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Ibould be plllDDCd as part of the integrated developmcDt programme lor 
the areas. The rural manpower p'rOgramme should be conceived as a ~ 
IfIJDlIle formulated at the local level with the fullest participatioa of tbo 
Panchayati Raj institutions and local leadership. The villaac Panclrayall 
Ibould be associated directly with planning and execution of schemes. 
Building up a corps of rurd engineers who were committed to work under 
rural conditions and were able to cut through many Off the customary de-
partJDcntal lines of demarcation was also an essential ~requisitoto tho 
IUCccssful implementation of the programme.' 

S. He said that tentatively it was proposed that the I'UJ'Bl manpower 
programme should provide employment for 100 days to 7· S 1akbs of per· 
IODII in the first year of tb:a Fourth Plan, to 1· S million in tho second year 
and 2" million in the third year. U this rate of progress was achieved . 
.it should be possible to work up about S million jobs by tho last year ot 
the Fourth Pkm. 

6. Shri S, K. Dey, Union Minister for Community Development and 
Cooperation, welcomed the change of nomenclaUure of the programme 
from Rural Works Programme to rural maDpOwerprogramme. With itl 
expanded scope. he visualised it as a new Community Development pr0-
gramme. It was indeed portentuous that the emphasis of the programme 
was on the development of human resources. Successful implementation 
of the programme on the scale envisaged would make the vast manpower 
in the rural areas an asset instead of a liability. The programme was or 
particular value considering the benefit that the weaker sections 01 the 
community would derive from U. 

7. The key to success, however, lay in the full involvement of the 
Panchayati Raj institutions in manpower utilisation. This, in fact. wall 
logically inescapable. For, it was the Panchayati Raj institutions as local 
democratic agencies whicb could best act as catalysts for the mobilisation 
01 the people. ' 

8. On the question of selection of areas for the implementation ot the 
prof.-rramme. the Minister suggested that the Conference might enmJne 
whether there was not a case to extend the programme to aD areas though 
there was need for intensification of effort in certain selected pockets. 

9. On the question of selcction of schemes. he laid emphuis 011 pro-
jecl~ like village fisheries. village afforestation. desilting 01 smaD blnb etc. 
which would help create self·sustaining and self-generating community 
assets. From such community assdts would ftow regular streams of Income 
and employment. These could indeed be. termed as public sector enter-
pt1iC!I of the Panchayati Raj institutions. In this connection. be streIIecf 
the "~d for avoiding My overlapping between the tchemes taken up under 
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tbe (mal manpower programme and schemes of minor irrigation, soil COD-

¥el'Vation, etc. that were being taken up as separate programmes by the 
respective subject matter departments. 

10. The Minister laid special emphasis on the need for building up the 
adnuoistrative, technical and organisational capacities to cope with the 
magnitude of the proposed programme. Utilisation of labour cooperatives 
to the maximum extent was also necessary. 

11. Sbri Asoka Mehta, Deputy Chairman, Planning Conunission, in 
bis remarks stressed the need for a meaningful selection of rural works 
wbi.ch would lead to a sustained effort to create employment continuously. 
Obviously, the rural manpower programme had to be an integral part of' 
tbe entire developmental process. Wherever possible, activities as would 
not only provide employment immediately but would make possible large 
employment on a continuing basis through conservation and development 
of natural resources should be identified. There were areas with poor 
development potential due to erosion of natural resources. In such caSCIi. 
the rural manpower programme should endeavour to provide the people 
with skills which could be used later on. These skills should be related to 
the Plan effort in the Fourth and the Fifth Plan periods. 

12. The Deputy Chairman, Planning Commission, stressed tlle fact .. 
that the question was not one of just providing hundred days of employ-
ment in 'cl year to a specified number of persons. Their existing skills had 
to be developed. They bad to be i.mparted new skins in some cooperative 
activity and a new kind of orientation had to be given to them. This was 
particularly applicable to rural youth who should be given a kind of 
economic-cultural orientation. The need for thil was urgent considering 
that by 9hout 1980. five to eight crores of people bad to be diverted from 
agriculture to secondary and tertiary activities. The entire ~mme ol 
rural manpower should, therefore. be one of development of human re-
sources so that tbey could take better advantage of the natural re!l(lucces 
a~ai1able. 

~3. The Deputy Chairman, Planmng CommissiOll, also posed the 
question whether it would not be deftrab1a to think in terms of an inter-
mediate Jevel between the viJla~e Panobayat and the Block Samiti in 
or8llnisin,: the rural manpower pI'08l'8tnme. 

14. Shrimati M. Clumdrascthar. Deputy Minister for Social Security. 
felt that the yn.grammesbould cater to the needs of the. triMI com-. 
mvnities. Plnticular . attentiOlt t.hoBId. abo bo paid to the ac:hedt8d eates 
w~dlo beneftts of development programmes had not reacbecJ to tbe 

... deliitd CII' eftID the expectededmt. 
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15, Shri S. D. Misra, DepUty Minister for lniptioD and Power: 

susgested that the programme should be inteWlive in character. The selec-
tion of areas could be based on ccrtain criteria like per capita income, 
incidence of unemployment, migration pattern, etc. He said that the' 
Panchayati Raj institutions should be fully involved in the iinplementatioo: 
of the programme. He also felt that there should not 100 any limit pres-
cribed on expenditure on this programme in any block. The involvement 
of labour coopel'Jltives in the programme had been but marginal in the Pall. 
They should be employed more during the Fourth Plan. 

16. The more important points raised during the general diACURSions. 
that followed are given below; 

Objectives and Approach 

(i) There was need for a clear enunciation of tho concepts and 
oltjetives. 

(ii) It should be clarified whether the programme W'aS a welfare pro-
pnme or an economic one. The criteria for the selection of areas and 
projects and the pattern and design of the schemes depeOded upon whether, 
the programme was governed primarily by ecoaomic or social considera-
tions. It should, however, be noted tbat whilst thinking in tcrmli fA 
returns, the time-borizon should be kept in view. For, what might not be 
economic over a short period of time could be justified even on purely 
economic considerations over a longer duration of time. 

(iii) Raising the productivity of land and providing for a longterm shift 
of a sizeable proportion of working force from agricuhure to secondary 
and tertiary activities should be the two basic aims of tbo programme. 
Prom thN; point of view, the endeavour should be not only to give IIOme 
relief-employment, but also to provide training for·· tl'le working force to 
adopt new professions over a period of time. 

(iv) It would be useful to typify various categories of schemes that 
could be taken up under the programme which would be economically 
rneaninc#u1. Three dilltinct types of schemes could be identified, namely. 
(8) utilising small peasant cultivators on their own farIM for schemes which 
would lead to agricultural capital formation, (b) utmsinlt Ilwicultural 
Jabour force in projects DCat about their fanns, i.e., scheme!! which w()Uld~ 
iavoJvc onty a functional shi't, and (c) shifting the working force to other 
loc'ltionq f"lr work in different proj~t5. i.t'. schemes which involve geo~· 
phieal shltt. 

(v) The progranwe would have to he a lelectve one. The process rtf 
!election should be in terms of (a) the type of persons to be covered by the 
programme, (b) tbe areas to come under the ~e. and'(e) the tnat 
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of projects that would be taken up under the programme. As reprds the 
type of beneficiaries, the programme should concentrate OD agricultural 
landless labourers, for, tbe aature of unemployment of peasant cuitivatOR 
was entirely a ditlerent one. Artisans in rural areas faced the problem cj 
unemployment too, but it would perhaps be too ambitious to cover them 
alao by this programme. As regards location, areas where unemploymeDl 
of agricultural labourers was acutely mainfest. should be selected. AI 
regards projects highly labour intensive ones, which should also be quick 
maturing, should be selected. 

(vi) The Rural Works Programme had hitherto been slack-seasoD 
oMItted. The Rural Manpower Programme of the future sbould endeay-
our to provide full-time employment to those who needed it. 

(vii) Maintenance of the capital assets created through the Rural Man-
power Programme should be an integral part of the 'programme. 

(viii) The Rural Manpower Programme should be fitted in with the 
overall development strategy. 

(ix) In order to avoid the present uncertainties of the rmal works 
programme, it was necessary to include it in the FCYIlrth Plan and indicate 
I definite financial provision so that advance 'planning and dovetailing of 
the programme wj.tb otber development effort were made possible, 

(x) Care should be taken to see that there was no diversion of labour 
from the normal works to the projects taken up under the Rural Manpower 
Programme. 

(xi) In the implementation of the programme, it should be ensured 
that there was no large scale migration kom rural areas to urban centres. 

Selection of Areas and Schemes 

(i) In selecting the areas, priority should be given to areas where 
irrigation facilities were meagre and cultivation precarious. 

(li) Intensive develop!QCnt of scarcity and backward areas should be 
taten up as part of this programme. 

(iii) Areas which had at once a high incidence of employment and 
JDOd potentialities of development, should be chosen for the implementa-
tion of the Rural Manpower Programme. 

(iv) Though there were some areas where the problem of unemploy-
DlOot:, .... as very acute, it should be recognised that rp.ral unemployment aad 
_-.employment was prevalent over the entire eConomy. It was, there.-
fOre, . necessary to implement the. programme at least on a minimum pIC-
ICribed scale in all the areas in the country. 
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(v) The cntcria for the selection of projects should DOt ooly be dM: 
Kale of immediate employment that could be generated by them but abo 
the likelihood of provision of employment on a continuing basis. ScheIDel 
that would lead to the creation of community assets from which there could 
be a regular Bow of income and employment should, therefore, be giveu 
priority. 

Organisat;ono~ and Administrative Matters 

(i) There was a pressing need to give adequate organisational aDd 
technical support to the programme considering the lact that it enlarged 
productivity of land, capital and total output. 

(ii) The agency for planning and execution of programmes should be 
at the block level. 

(iii) The programme should be institutionalised. Labour cooperatiYel 
and Panchayati Raj institutions should be brought more and more. into 
the picture. This would effectively counteract the exploitative wages heiDI 
paid to labourers by individual fanners, contractors, etc. 

(iv) It would be useful to implement land develdpment scbemCii 
through private culti vators and schemes leading to creation of community 
assets through Panehayat institutions. 

(v) It was not practicable or desirable to lay down a uniform order 
of expenditure for all the blocks. The scale of expenditure should be 
different according to the relative. acuteness of unemployment and under-
employment prevalent in the areas covered. 

(vi) Public contribution should not be a pre-condition to the implcmeo-
talion of the schemes under the programme. Rigid insistence on a specified 
quantum of local contribution had led not only to the slackenlns of the 
PIOJI'llmme but also to certain undesirable practices. 

(vii) In some cases, tbe wage rates prescribod had been unrealistically 
low. This had to be corrected. 

(viii) The dead-lioe of 31st March bad caused serious dislocatioa to 
the progress of schemes under the 'programme considering that the tenni .. 
date fell during the currency of the slack season in almost all the States. 

(ix) It would be useful to have a Board of Direction from the national 
level downwards. The Board at the national and the lltate levels should 
draw on the experience and talent of administrators, social scientists aacf 
public men connected with voluntary organisation .. 

(x) There was a case for further delegation of powers to the Stale 
(J(wemments. in the matter ot coverage, selection of areas anc:t scbemea. 
Further decentralisation down the line was also indicated. 
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17. After a gefteral discussion, the delegates cfthe CoatcrCDCe dtvi~d 

themtelves into five committees to consider the difterentspecific aspects .of 
the programme. Five committees were constituted to considez the follow~ 
irrg atpects : ., 

(i) Baslceconomic and social concepts and'selection of areasj 

(ii) Programmes, personnel and training; 
(iii) Organisation, finance and procedures; 
(iv) 'Public 'p'articipation and cooperation; and 
(v) Reporting, inspe.ctigp and evaluation. 

The com'pOsition of the committees is given at Annexure II. 

lR. The reports of the committees were later considered by the Con-
forence in a plenary session held on April 16, 1965. The conclusions 
arrived at are given below: 

Basic Economic and .Social Concepts and Selection of Areas 

19. The Conference noted that the scope of the Rural Manpower Pro-
sramme as proposed now was wider than the Rural Works Programme. 
The endeavour in the Rural Madp'ower Programme should be both to pr&-
vide employment on the basis of existing skills and to improve the skills 
of the rural working' force. 

20. The selection of areas for the programme should be govemecl 
primarily by employment considerations which bad both economic and' 
social implications. Once an area was sele(:ted, e(:ooomic considerations 
ibould be Jiven due importance in the selection of proje(:ts. In practice, 
however, the economic criteria for investment would be different for 
different areas. An appropriate time horizon in each case would also have 
to be kept in view. Consideration would have to be given not only to 
immediate increase in productivity but also to lon,-term benefits. Main-
tDance of assets as part of the programme should be given due attentioa. 

21. AltllOugh over the long perlod the problem was to raise the level 
at skills of rural manpower, mass unemployment was the most immediatb 
concern. Hitherto, the emphasis had been on 'Providing employment to 
Ilnskilled labour for creating community assets. The programme in the 
Fourth PhUl should aim at offering a fairly wide range of works to a~ 
~ffeNnt types of labour with different skills. Also in chronically affeot8i 

, areas, the aim should be to provide employment around the year and _ 
,merely seasonal employment. The phasing of the programme accordl • 
. ~ local e<mditlons would be left to the local Panchayati Raj il'llltitlitioDl. 
De programme to be undertaken under RuC!ll Manpower Pro~ 
Ibould be an integral part 01 local area plans. 
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22. Though rural unemployment aDd under-employment was a universal 

feature of our economy, there were easily identifiable areas where the 
problem was more acutely manifest than in others. It was felt that such 
'areas would be covered by 1,500 to 2,000 blocks. These blocks should 
be identified based on certain pre-determined criteria and the programme 
should be implemented in these blocks in the first three years of the Fourth 
Plan. The need for further expansion of the programme would be con-
sidered at the time of the mid-.term appraisal of the Fourth Plan. In 
these blocks, the order of expenditure should be Rs. 2 to Rs. 5 lakhs 
depending on the incidence of unemployment, project possibilities, organi-
sational resources, etc. 

23. Apart from the quantitative aspect of the problem of mass un-
employment in rural areas, the Conference recognised that there was a 
problem of skills which had to be tackled through the programme as well. 
The problem of skill would be encountered at two levels: (a) training the 
supervisory, administrative and technical personnel who would be incharge 
of executing the programme and (b) raising the level of skills of the 
participants in the programme themselves. The planning of the programme 
should be such as to meet both these requirements. It was felt that a 
programme of deliberate creation of organising them in a development corps 
set up for the purpose should also be explored. 

24. As advance action for the intensification of effort and widening of 
the scope of the programme contemplated in the Fourth Plan, financial, 
technical and organisational resources should be concentrated in five or six 
selected blocks in each of the States in 1965-66. These blocks would be 
selectcd out of the existing rural works blocks. The basis of selection would 
be the existence of conditions favourable to luch an intensified effort and 
conductive to the building up of norms for future planning. Stepping up of 
expenditure on the existing rural works projects, implementation of new 
schemes which, ap'art from pncrating employment would also facilitate the 
development of skUls to the participants on the job and organisation of 
work-cum-training camps of rural youth designed to a deliberate promo-
tion of skills were indicated as the lines of effort in these selected blocks. 

Programl1J49, Personnel and Training 

25. The works selected under the programme should lead to increase 
in agricultural production and development of community assets. This 
would cover schemes like village tanks, field channels, drainage works, soil 
conservation, land reclamation, village fuel plantation, rural market roads 
and brick kilns. The programme should be so selected and designed as to 
help facilitate the forging of necessary skills of the participants on the job. 

26 The scope for selection of schemes under the Rural Works Pro-
!",:Imme at present was restricted. The following relaxations were indi-
cated :-

(j) Under certain schemes, a substantial amount of masonry work 
N' utilisation of building material was involved. In such cases, 

2298 (a10 LS-4 
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the proportion of the wage OOIllponeDt to total cost would be 
Jess thq 60 per cent. Strict adbereJace to this proportion 
nP.Jbt Dot bJriaidly insisted upon. 

(il) In certain backward and scarcity areas particularly those which 
did not have m~ans of irrigation, it was DQt po&$ible to execute 
sche~es unless the State Governments were authorised to give 
a higher element of subsidy upto 7S per cent. The State 
Govemm~nts should, however, inform the Central Govern-
ment wherever the grant element was increased, with reasoDs 
therefor. Such relaxations would, however, necessitate modi-
fication of the pattern applied to similar schemes under other 
programmes in the same areas. 

(iii) There was a great scope of expanding activity under the pro-
gramme by taking up schemes which benefited a group of in-
dividuals or cooperative societies. In such cases, the amount 
01. benefit accruiDg to the individuals c:ould be secured against 
a bond and the works executed either departmentally or through 
a labour cooperative under departmental supervision. 

PeTlQnnel 

27. Generally the schemes should be so selected as could be integrated 
with departmental schemes so that it wO\lld be possible to avail of techni-
cal assistance of the departments ooncerned without having to incur 
additional expenditure on over-heads. 

28. There was shortage of technical per&oonel particularly in the 
cateB0rles of Overseers and Surveyors. This should be removed. 

29. At present, there was a shortage of trained Sarpanchs and Pan-
()hayats Secretaries for the keeping of accounts, maintenance of muster 
rolls, management of labour etc. This shortage should be made good. 

Training 

30. The idea und~r the Rural Works Programme should not be merely 
to provide employment for a time without in any way improving the skills 
of the labourers and other workmen of that area. AI50, as agriculture 
improved, there would be demand for mechanics and better type of car-
penters, blacksmiths, masons, electricians. etc. 

I 

31. Training t1ad therefore to be imparted to turn out overseers, sur-
veyors, general mechanics, blacksmiths. carpenters. masons, brick-layers, 
electricians, etc. through the polytechnics aad the Rural Training Insti-
tutes. 1t would be necessary to form peripatetic teams attached to the 
Rural Training Institutes which could go to convenient suitable places 
within the areas solected for the Rural Manpower Propamme. Whaevcr 
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there was a scope for running a short programme in the Institutes them-
selves for the heIleftt of the surrouDdklg area. it should be lakeD. 
advantage of. 

32. Sarpanc:hs. PaD~bayat Secretaries and nODlinecs of tile Pancbayats 
~ be given training in labour management, mail1tenlUlCe of accounts, 
muster rolla, management of works etc. through tbe P.anchayati Raj 
Training Centres. 

Organisation, Finance and Procedures 

33. With reference to the size of the programme to be taken up in dUff-
rent States during the Fourth Five Year Plan, the administrative and tech-
nical organisations at the States, the District and tho block levels would 
have to be suitably· strengthened. Besides, to facilitate quick implementa-
tion. of schemes the administrative, technical lUld financial powers of sanc-
tions of the District Officers should be enhanced. In this connection, the 
existing delegation of powers required to be reviewed. The organisations 
at the various levels might be broadly on the following pattern : 

State level: 

(a) Administration: The Rural Manpower Programme should he 
entrusted to the Commissioner/Secretary incbarge of Com-

munity Development Department. He should be assisted by a 
whole time Deputy Commissioner and an Assistant Com-
missioner. Those officers should have experience of develop-
ment work at District and Sub-divisional levels. 

(b) Tech"ic:al: There should also be a senior Executive Engineer or 
Superintending Engineer wherever the size of the programme 
justified this. For administrative purposes, be would be under 
the control of the Community Development Department but 
for technical purposes he would be liubordinate to the con-
cerned Chief Engineer dealing with Rural Programme/Minor 
Irrigation, dC. 

Divisional level: 

)n States where the Divisional Commissioners bad been fuUy asso-
ciated with the implementation of the Community Develop-

ment Programme, they should be adequately involved in the 
Rural Works Programme ellO with the necessary powers beins 
delepted to them. 

District level: 

The responsibility for drawin, up the programmes in the District, 
watcbinl the implementation of the ICbemcs from time to 
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time and reviewing the progress should devolve on th" 
Collector/Chief Executive Officer of the lila Parishad. They 
should be provided with necessary ministerial staff specially for 
this programme. 1ft States where a sizeable programme was 
proposed to be taken up, a Guetted Officer of the rank of a' 

- :Block Development Officer could be appointed to assist the 
Chief Executive Officer/Collector. This Officer might be 
designated as the District Rural Manpower Officer. An officer 
of the rank of Assistant Engineer should also be appointed ex-
clusively for the Rural Works Programme. 

Block/Taluk level: 

The administrative responsibility for the programme at the block! 
taluk level should be that of the Block Development Officer. 
The schemes should primarily originate from the village pan-
ehayat/ Anchal Panchayat/village Council. They should be 
required and submit them to the Blocks SamitisfAnchalik 
Parishads or Block Committee. After the priority had been 
fixed, the Block Development Officer should get those scho'mes 
technically examined and get aU the sanctions and approvals as 
required and submit them to the Blocks Samitis/ Anchalik 
Parishads. All preliminary steps such as selection, investiga-
tion, planning, etc. should be completed well in advance of 
the slack season so that full advantage could be taken of the 
entire slack period. The Block Development Officer would be 
suitably assisted by the required ministerial staff, particularly 
a junior Accountant and a clerk. Besides, one Overseer and 
one supervisor should be provided exclusively for this work. 

Finance 

34. Expenditure under the Rural Works Programme should continue 
to remain outside the Plan ceiling as a centrally sponsored programme. 

35. The pattern of central assistance for the programme should be S() 
per cent grant and SO 'per cent loan but in respect of backward areas Sta'" 
Governments might give grant up to 7S per cent, informing the Central 
Government the reasons therefor. 

Drlegation of Powers and Relaxation of Procedures 

36. It has been noted that the procedure regarding selection of areas and 
schemes bad been relaxed considerably and the State Governments did not 
have to send the schemes to the Centre. They could proceed with the 
i1W'iementation of the schemes if these broadly conformed to the criteria 

. toggested by the Ministry and were technically sound. However, since the-
proaramme was specially designed for areas exposed to pronounced 
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carefully selected with reference to tm prescribed criteria. Particulars about 
the areas selected might. therefore, continue to be sent to the Ministry for 
scrutiny. 

37. In the interest of expeditious clearance of proposals, it would be 
desirable to delegate to the Block Level Officer powers for acoording ad-
ministrative and technical sanctions in relation to schemes costing up to 
Rs. 5000/-. 

PubUc Participation and Co-op~ration 

38. Participation might take various forms: e.g., contribution of land, 
material, labour and other services sucb as enlisting the support of the 
people for the programme and getting assurance from them that the works 
executed under the programme should be propedy maintained There could 
also be individual beneficiaries in respect of whom a certain proportioD 
of the expenditure might be treated as loan to be recovered later. The 
practice of giving wages slightly lower than the prevailing wage rates and 
~howing the di1ference as public contributioD was undesirable and should 
be dispensed with. 

39. Labour brought from outside should not compete with the lOcal 
labourers. In order to strengthen tb~ economic position of workers, pro-
lessional labour contractors should be dispensed with and the works execut-
ed through labour co-operatives. The labour co-operative& should be entrust-
ed with the execution of not only the Rural Worki Programmo but also Ii 
sizable proportion of departmental works undertaken in the area. Por thIa 
in eacb district and block certain amount of monopoly pre.fcreDCo would 
have to be assured to the Labour Co-operatives. 

40. The assistance provided for labour contract co-operatives by the 
Department of Co-operation in their letter dated 31st January, 1963 might 
have to be revised to fit in with the higher organisational pattern and wider 
jurisdiction suggested for the block level labour co-operative societies or 
thana level societies of the types obtaining in various States. The assistance 
envisaged under the pilot district programme for intensifying labour co-
operatives, might fit into the type of assi~tance recommended above for the 
purpose of tJhe blocks. 

Reporting, Ins~ctloll and Evaluation 

41. The reporting system should serve the needs of planning as well al 
administration of the programme not only at the national and State levels, 
but even at the district or block level. The typel and details of information 
to be reported to different levels could for the sake of convenience, be 
differentiated and separate proformae prescribed. 
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different levels, a Dumber of primary records and registers would have to be 
maintained. At the panchayat level or at the level of the primary agency of 
execution of works, there s.hould be a muster roll maintained more accurate-
ly and reliably than at present. The reporting from the panchayat to the 
block would be in the form 9f a monthly summary of the data entered 
In the muster rolls. 

43. The frequency of reporting from the block through the district to 
the State level would be quarterly as well -as annual. 

44. At the State level, the processing and analysis of the block reports 
should be the responsibility of the administrative intelligence unit of the 
Directorate of Economics and Statistics. 

45. In the interest of proper inspection and supervision, the Standing 
Committee on Works of the Panchayat Samiti shouW assume the responsi-
bility for the supervision and inspection of the maintenance of records and 
reports as much as the execution of works by the panchayats. 

46. 11he monthly report of the panchayats would be discussed at the 
monthly meeting of the panchayat samiti and thereafter sent to the Zita 
Parishad and the State Government. The available channels of official 
aupeivision, inspection, scrutiny, etc. would also be used. In districts. with 
a concentration of rural manpower blocks (at least half the blocks in the· 
district), it would be desirable to have both technical as well as administra-
tive supervi1ion of a rugher intensity exercised by a special district officer. 

47. For the success of a programme of the dimension envisaged in the 
Fourth Plan, the extent of evaluation to be done in each State would have 
to be considerably stepped up. So far the Programme Evaluation Organi-
sation and the DOE&T had conducted current-evaluation studies in selected 
blocks covered under the Rural Works Programme. With the progressive 
IItrengthening of the State Evaluation Organisation, they should be able to 
playa more effective role in (a) conducting current evaluation of the pro-
gramme, and (b) undertaking intensive study in selected areas, of the 
contribution of the programme to the solution of the manpower problem. 

48. 'Ibe Coaference agreed to the proformae recommended by the Com-
laittec OD reportin" iDapectlon and eVllaatiOD for maintennce of 1R1IIt8r' 
lOlls aDd SllbmiJsion of quarterly Prostess report. Tbc proformae are at 
A1memre m. 
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ANNEXURE I 

LIST OP PARTICIPANTS AT THE CO~FFRENCJl ON RURAL MANPOWBR 
PROORAMMIS IN THB POURTH PLAN HBLD .IN NEW DELHI ON APRIL· 14, 
IS AND 16, 1965 • 

AndlJra Pradesh • 

Assam 

Bihar 

Gujarat 

Jammu & Kashmir 

Kerala 

Madhya Pradesh 

Madras 

Maharashtra' 

Mysore 

I. Shri M. M. Haq., Dy. Secretary, P. R. 

2. Shri Balwanth Reddy, Dir. Pler:ning & 
C. M. P. Officer. 

I. Shri B. Je Bhuyan, Secy. (Dev. P & 
C. D.) Deptt. 

2. Shri P. K. Barua, Asstt. Development 
Commissioner. 

• I. Shri R. P. Khanna, C. D. & P. Deptt. 
2. Shri S. N. Ray, Chief Engineer. 

3. Shri K. R Sharma. Deputy Secretary. 

• I. Shri M. P. Parekh, Distt. Dev. Officer, 
Amreli. 

• I. Shri D. D. Khosla, Dy. Dc,'. Coromr .. 
(Central). 

2. Shri I. N. Bakshi. Dir. Engg. 

• 1. Shri S. Parabhakarao Nair, Deputy Sec-
retary. 

2. Shri A. Achuttan. Asstt. De\,. Commr. 

• I. Shri P. S. Bapna, Develorment Com-
missioner. 

• I. Shri K. Diraviam, It. Dev. Commissioner. 

• I. Shri R. G. Salvi. Secretary. R. D. Deptt. 

2. Shri A. K. Sheikh, Add!. Dev. Commis-
sioner. 

3. Shri S. G. Kulkarni, Member-Secy., 
R. D. Deptt. 

• I. Shri S. Ramanathan, Secretary &: It. 
Dev. Commr. 

2. ,Sbri V. S. Bhat, Special Officer, PJ.anni.n" 
Housing &: S. W. Deptt. 

3· S~SJ.'~~;:'~~-in-Charp. 



,)rissa 

Punjab 

Rajasthan • 

Uttar Prathsh 

West Bm,al 

D,/hi 

Himachal ~Pradlsh 

Ministry of G.D.& c. . 

I. Shri V. S. Mathews, Commr. P. R. & 
Secy. 

2. Shri P. K. Mahapatra, Dy. Secretary. 

3. Shri J. K. Mishra, Deputy Secretary. 

I. Shri R. S. Randhawa, Commissioner. 

2. Shri Niranjan Singh Dhillon, Asstt. Dir. 
(RW) 

3. Shri J. S. Sandu, Dy. E. S. A. 

I. Shri Banwar Lal Dashora, Dir. Training. 

2. Shri Kishori Lal, Asstt. Dev. Commr. 

I. Shri A. R. Sillidiqi, Special Secretary. 

2. Shri R. Venkatanarayanan, Deputy Sec-
retary. 

3. Shri R. N. Singh, Suptg. Engineer. 

• I. Shri R. Ghosh, Agriculture Commis-
sioner. 

2. Shri S. T. Banerjee, Deputy Secretary 
& DeY. Commr. 

3. Shri H. Das Gupta, Deputy Secretary. 

I. Shri K. Kishore, Asstt. Dev. Commr. 

I. Shri P. R. Mahajan, Dir. P.R. & C. D. 
and Dev.! Commr. 

2. Shri K. Vali, Director of Economics & 
Statistics. 

I. Shri S. K. Dey, Minister for C.D. & C. 
2. Shri B. S. Murthy, Dy. Minister. 
3. Shri S. Chakravarti, Secretary. 
4. Shri N. E. S. Raghavachari, Additional 

Secretary. 
5. Shri M. Y. Godbole, (Commissioner, 

Panchayati Raj. 
6., Shrl M. P. Bhargava, Commissioner 

(Cooperative) 
7. Shri T. Balakrishnan, . Under Secretory. 
8. Shri Narcsh Chandra, Under Secretary. 
9. Shri Sunil Guha, Senior Research Officer. 



Deplt. of Social Security 

.Ministry of Hom, Affairs 
Ministry of Transport • 

Ministry of Rthabilitatilm 

Ministry of 1 8> P 

Ministry of W 8;> H 

D.O.B.&T. 

41 
• I. Shri G. R. Kamat, Secretary. 

2. Shri Ram Saran, Dtc. of B. & S. 
3. Shri S. N. Gupta. Dte. of B. & S. 

• I. Snlt. M. Chandrasekhar, Dy. Minister. 
2. Shri M. Nasrullah. Dy. Secretary. 
I. Shri L. N. Mishra, Deputy Minister 

• I. Shri D. P. Gupta, Divn. Engineer 
(ConsUltant) 

2. Shri N. Sen, Planning Officer. 

• I. Shri K. N. Bhutani, Deputy Secretary. 
I. Shri A. Das, Deputy Secretary. 

• I. Shri V. K. Hu:uray, Under Secretary. 
I. Shri B. S. Randhawa, 

2. Shri A. S. Sinha, Sub-Reg. Officer. 

• I. Shri S. C. Gupta, Agri. Economic Rc-
.carch Centre, Delhi. 

2. Shri A. M. Khusro, Instt. of Economic 
Growth, Delhi. 

3. Shri Sugata Du Gupta, Inm. of Gand-
hian Studies, Varanasi. 

4. Shri G. Jagatpati. Instt. of Applied 
Manpower Research. New Delhi. 

S. Shri S. D. Punekar, Tats Inm. of Soc. 
Sciences, Bombay. 

6. Shri S. H. Pore. Gokbale Instt. of Pol. 
& Boon. Poona. 

7. Shri V. S. Vyas, Agro-Eoonomic Re1euch 
Centre, Anand (Gujarat) 

8. Shri L. C. Jain, Indian Cooperative 
Union. 

ANNBXURBII 
CoMPOSITION OF nmlCoMMITTEES OF nm RURAL MANPOWER CoNPBRlINCI 

1. Committu on Basic Ec"""",te and Social Concepts and S,l«tUm of ArMl 

Chairman 
Dr. S. R. Sen 

Members 
1. Shri P. S. Bapna • 

• 2. Shri V. S. Mathews • 

- Rapporteur 
Shri Balakrishnan. 

• Secretary, Planning and Development. 
Madhya Pradesh. 

• Commissioner P. R. and Secretary 
Government of Orissa. 



3. Shri P. D. Kulkarnai 

4. Shri L. C. Jain 

,. Slp'i B. N. Datar • 
6. Shri S. Abdul Qadir 

7. Shri Balwanth Reddy 

8. Shri S. C. Gupta . 

9. Shri A. M. Khushro 
10. Shri M. M. Haq . 

11. Shri M. P. Parekh 

12. Shri D. D. Khosla 

13. ~hri K. Diraviam . 

14. Shri R. G. Salvi . 

IS. Shri R. P. Khanna 

-16. Shri R. P. Khanna 
17. Shri A. R. Siddiqi 
18. Shri R. Venkatanarayanan 
19. Shri V. S. Bhat 

20. Dr. V. S. Vyas 

!Kl 

• Asstt. Chief (S. W.) PlaDning Com-
mission. 

• Indian Cooperative Union, New 
Delhi. 

• Chief (L & E). Planning Commission. 
· Director-General of Employment and 

Training, New Delhi. 
• Director, Planning and SMP, Officer .. 

Govt. of Andhra Pradesh. 
Agr. Eco. Research Centre, University 

of Delhi, Delhi. 
Institute of Economic Growth, Delhi. 
Deputy Secretary, P. R., Government 

of Andhra Pradesh. 
Diatt. Development Officer, Amreli, 

Gujarat. 
Dy. Development Commissioner (Cen-

tral), Govt. of Jammu & Kashmir. 
Jt. Development Commissioner, Govt. 

of Madras. 
Secy., RD. Deptt., Government of 

Maharashtra. 
Secy. CD & P. Deptt., Govt. of 

Bihar. 
Secretary, Govt. of Bihar. 
Secretary, Govt. of U. ·P. 

• Dy. Secretary, Govt. of U. P. 
Special Officer, Planning, Housing 

and S.W. Deptt .• GoV!. of Mysore. 

11. Comminee on CJrtanilation (at Slate, District and Block level). Finance 
and Procedures. 

Chaimran 
Shri R. Ghosh . 

Members 
I. Shri S. Ramanathan 
2. Shri P. K. Mahapatra 
3. Shri P. K. Barua . 

4. Shri B. K. Bhuyan 

S. Shri S. H. Pore . 

6. Shri I. N. BlOOIhi . 

7. Shri S.'V. Patil 

Rapporteur 
Shri Prabhakaran Nair. 

Secretary, Govt. of Mysore. 
• Deputy Secretary, Govt. of Orissa. 

Assistant Development Commr. Gov-
ernment of Assam. 

Secretary (Dev. P. & C.D.) Deptt. 
Govt. of Assam. 

· Gokhale Institute of Political and 
Economics, Poona. 

Director Engineerin,. Govt. of 
Jammu & KashmIr. 

• Project Officer-ill-Charge. R. M. 
Utillaation Cell, Government of 
Mysore. 



51 

III. PrOlT"""', P"SCfIItIl and Tram;", 

RDpportlfn' 

Shri R. S. Randhawa 
MembBJ'" 

I. Shri Naresh Chandra 
2. Shri S. T. Banerjee 

3. Shri B. S. Randh,awa 
4. Shri A. S. Sinha . 
,. Shri K. Kishore • 
6. Shri P. R. Mahajan 

7. Shri B. L. Duhota 
8. Shri Sugata Das Gupta . 
9. Shri S. N. Ray 

10. Shri R. N. Singh . 
II. Shri Raghotham Reddy 

• Shri Sunil Guha. 

Under Secretary, Ministry ofC.D'& C~ 
Deputy Secretary, Govt. of West 

Bengal. 
D. G. E. & T. 

Do. 
Delhi Administration. 
Director, P.R. & C.D. Dev. Commr. 

Govt. of Himachal Pradesh. 
Director Training, Govt. of Rajasthan. 
Instt. of Gandhian Studies, Varanasi. 

• Chief Engineer, Minor Irrigation, 
Govt. of Bihar. 

Suptdg. Engineer, Govt. of U. P. 
Government of Andhra Pradesh. 

12. Shri Niranjan Singh Dhillon . Assn. Director, Govt. of Punjab. 

Chairman 

IV. Public Participation and Cooperation 

Rapporteur 

Dr. A. U. Shaikh 
Members 

I. Shri K. B. Sharma 
2. Shri A. Achuttan . 
3. Shri A. R. Siddiqi 
.... Shri Kiahori La1 . 

V. RlfJOrting, lruplCtUm 

Chairman 

Dr. J. P. Bhattacharjee 
Members 

I. Shri S. K. Mitra . 
2. Shri G. D. Singh • 
3. Shri H. Das GuPta 
4. Shri K. Vall 

,. Dr. S. D. Puneker 
6. Shri J. S. Sandhu 

Shri M. P. Bhargava. 

· Deputy Secretary, Govt. of Bihar. 
· Asstt. Dev. Commr., Govt. of Ketala. 

Special Secretary, Govt. of U.P. 
Asstt. Dev. Commr., Govt. of Rajas-

than. 
aNI BfJaluation 

Rapportlfn' 

Shri Rajput 

Dy. Eoo. Adviler, Govt. of Orilla. 
• Dy. Director, P. B. O. 
• Dy. Secretary, Govt. of West Bengal. 

Director of E&S., Oovt. of Himachal 
Pradesh. 

• Tara Ioatt. of Social Sciences, Bombay. 
. Dr. as.A. Oovt. ?f Punjab. 
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APPENDIX D 

[Vid, reply to recommendation NO.3 in Chapter III 

S1-ATIMBNT SHOWING THE NAMiS OP THE DISTRICTS SELECTED POR INTINSIVJI 
SURVlY8 POR DEVBLOPING TBCHNIQUES OF SYSTBMATIC ARIA PLANNING 

51. State Districta Name ofthe districts 
No. 

I Andhra Pradesh . ~ Guntur and Anantapur. 
.~ Allam ~ Darreng and United K& J 

HUll. 
3 Bihar 3 Muzaft'arpur, Bhagalpur 

Palamau. 
and 

4 Gujarat z Broach and J amnagar. 
5 Jammu & Kashmir Information awaited. 
6 Kerala . I Alleppey. 
7 Madhya Pradesh . 3 Sagar, Satna and Ujjain. 
8 Madral Information' awaited 
9 Maharashtra 2 Kalaba and Osmanabad. 

10 Mysorc 2 North Canara and Chittra-
duria. 

II Orilsa 2 Puri and Dhenkanal. 
I2 Punjab 3 Kangra, Ludhiana and. Kamal 
13 Rajasthan . 2 Nagorc and Bhilwara. 
14 Uttar Pradesh 3 Not indicated. 
IS WestBenaal Information awaited. 



APPBNDIX DI 

AIIQ{v1is of tlu action laMn by Govemmmt ora 1M r«mrImMd4ticm. 
conraiMd in tM 55th IUport of the Bltimatu Committ .. 

(Third Lole ,~abha) 

I. Total number of recommendations 

2. RecoDtmendatioD which have b=en accepted by 
Governm:nt 

{vide Reconuncndations NO.1, 2 (i), 4, s. 6 (li), 
7(i), 7(ii), 8(i), 8c..ii), 9(i), 9(ii), II. 13, 16, 18, 
19<i), 19(ii), 20, 21, U, 23 included in Chapter II]. 

Number 

)1 

21 

Percentage 66 ,,' 
10 

3. Recommendations which the Committee do 
not desire tQ persue in view of Government'8 
reply [vide recommendations No. 2(ii), 3. 6(i). 
10,12, 14(i). 14(ii), 15, 17,2.4. 2S Included In 
Chapter III] 

Number 

Percentage 

61 
GMGIPND-L-2l911(aii;' LS-19- 11.67-11 w· 
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